739 Budgct (Railways),1954-55— [COUNCIL]

Tue MINISTER por COMMERCE

(Surr D P KARMARKAR) (a) A state-
ment 1s attached (b) No, Sir
STATEMENT .
Grants gwen for handloom wndustry
since 1948-49
Year Amount of Grant
(Rs)
1948-49 . Nil
1949-50 3,70,680
1950-51 3,07,735
1951-52 1,85,505
1952-53 5:46,065
1953-54 (up to 16-2-54) 1,47,03,321

REPORT SUBMITIED BY THE COMMITTEE SET
UP FOR ENGINEERING INDUSTRY

51. SHRI S. N MAZUMDAR. Wil
the Minister for COMMERCE AND IN
DUSTRY be pleased to state.

(a) whether the Committee appoint-
ed by Government to inquire mto he
conditions of the engineermg industry
has submitted any interim report,

/h) If so, what are the mamn findinge
of the Commuittee,

(¢) whether any recommendations
have been made 1n that report, and

(d) 1if the answer to part (c) above
1s 1 the affirmative, what are those
recommendations?

Tue MINISTER 10r COMMERCE
(SHR1 D P Karmarxar) (a) The Com-
mittee reports to this Ministry from
{ime to tume either in writing or at
meetings with the hhmster

M to (@) The
have wepressed their
regard to planning and co-ordi-
nation of Government’s require-
ments, raw materials for certamn in-
dustries, modernisation of plants and
other matters of like nature All of
them are under examinaticn by the
eoncerned Ministries

Commuittee
views 1n
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THE AIR CORPORATIONS (AMEND-
MENT) BILL, 1854

THe DEPUTY MINISTER ror COM-
MUNICATIONS (SHRI RAJ BAHADUR).
Sir, I beg to move for leave to intro-
duce a Bill to amend the Air Corpora-
tions Act, 1953.

Mr CHAIRMAN: The question is:
“That leave be granted to intro-
duce a Bill to amend the Air Cor-
porations Act, 1953”
/

The motion was adopted

SHrRr RAJ BAHADUR: Sir, 1 intro-
duce the Bil}

THE BUDGET (RAILWAYS), 1954-55—
GENERAL DISCUSSION

SHRI K. S HEGDE (Madras) Mr.
Chairman, let me at the very outset
congratulate the hon Minister for Rail-
ways and Transport for the commend-
able speech that he presented to the
House I am not merely commending
the speech for the facts that are stated
in 1t but also for the manner 1n which
he has presented them There 1s an
under-current of sincerity, humihty and
an awareness of devotion to duty I
am sure, unless critics are cynical as
[ hear even now at this stage, no right-
thinking man will have any difficulty
fn appreciating the speech and the
manner 1n which it has been pre-
sented to the House,

Now, let us get into the facts that
have been presented to the House and
examine them and see for ourselves
as to what has been achieved in the
last year by the Railways of our
country

3 prM

Ever since 1919 there have been
constant agitations for improving the
conditions of travel of the third class
passengers Anybody who 1s conver-
sant with the debates of the former
Legislative Assembly and also later on
in the Constituent Assembly (Legisla-
tive), 1s aware of the fact that the
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public, the Members of the Legisla-
ture and even the Government have
been emphasising the importance ot
increasing and improving the facilities
of travel for the third class passengers,
but thai had beep more in the nature
ot lip sympathy and nothing had been
done in the past. Due to several
causes, possibly the Government of the
day was unable to do anything sub-
stantial for improving the amenities of
the third class passengers, but more
than that, there was no genuine in-
terest in the assurances that were given
by the Government of those days until
we got freedom. If 1s only after we
got freedom and more especially after
1950, an increasing degree of attention
has been given to the subject of travel
facilities for the third class passengers.
The mawmn difficulty that was experi-
enced i1n the past was that of over-
crowding. In fact, 1t 1s everybody’s
knowledge and 1t needs no repetition
that the passengers were packed like
sardines 1 the compartments and
there was not even space to move
about. It 1> a well-known fact that
there were not four classes of passen-
gers but six classes of passengers.
There were the people who travelled
on the footboards and then there were
the people who travelled on the top
of the rarnages. But fortunately
things have very much improved dur-
ing last year and probably the year
before also In the course of last year
another 142 new trains had been intro-
duced and 117 trains had been extended,
To some extent economic factors also
helped There has been a decrease in
the number of persons who have been
travelling and that also probably ex-
plains the improving facihities that the
third class passengers get.

ProF G RANGA (Andhra): As
though there is no over-crowding now.

Sur: K. 8. HEGDE: Sir, you will
permit me to ignore these interruptions.
Evidently, my friends on the other side
do not like this improvement. To prec-
ceed now, 1n several sectors today over-
crowding has become a thing of the
past There is absolutely no over-
crowding so far at least as the South
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Zone is concerned. I am more fami-
har with the South Zone than the

North Zone, and so I can speak with
a certain degree of authority as regards
the conditions prevailing in the South.
So far as the South Zone 1s concerned,
I can say that there 1s more or less no

overcrowding now. To a very large
extent the Janata Expresses have helped
in relieving congestion. It was not

merely a question of overcrowding.

There were certain other difficulties

that the passengers had to meet, es-
pecially so far as catering was con-

cerned. In fact, during the war and

possibly even before that, the catering
was at a very low ebb In fact, it was
almost 1mpossible to get good food any-
where when you travelled in the trains
and more so if you travelled in the
third class and took the cheaper kind
of food. There has been a distinct im-
provement during the course of last
year In this connection, I should say

that the catering that 1s done by the

Administration 1itself, by the Railway
itself, 1s probably easily the best. Even
the contract catering has substantially
improved n several sections of the
Railways, but I do know that there

are still deficiencies 1n certain areas.

Specially I must bring 1t to the notice
of the Hon. Minister that, when we
travel between Delhi and Madras in
the G. T Express, the food that we

get 1s far from satisfactory It re-
quires improvement. I believe that the
particular gentleman who is catering
there has got a bad reputation i1n other

areas as well. I do not know how far
it 18 correct, but this 1s a matter which
requires investigation.

Pror. G. RANGA: It is sixty years
old.

SHrRr H P SAKSENA: (Uttar Pra-
desh): What about Government cater-
ing?

Pror G. RANGA He says it is very
good in the South.

Surt K S HEGDE- It is a questiom
of taste. With age taste also becomes
bad, and in the matter of food, I am @
better authority than Mr Saksena.
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Surr H. P. SAKSENA: This has no
reference to my question at all

SHrI K. S. HEGDE: If the hon. Mem-
ber had listened to me, he would not
have made the mistake. I said that
so far as catering was cuncerned, it had
considerably improved, and that in
some areas it was really excellent. U
my hon. friend wants to know, in the
Southern Railway, especially in the
ex-S. I. R. sections and not so much
in the ex-M. and S. M. sections, the
catering is really very good.

SHRt H. P. SAKSENA: We are all
waiting for the issue of free passes for
Members of Parliament.

Surr K. S. HEGDE: I for one would
-commend that suggestion.

To proceed further, Sir, I was refer-
ring to the catering in the G. T. Ex-
press. I heard a disturbing complaint—
I do not know how far it is
correct; I hope it is not true—
that the food that is being
served in that section is being mixed
with refuse that is available. If this
i so—I hope 1t is not so—it is a very
serious matter and requires urgent in-
‘vestigation.

1n other respects also, there has been
very considerable improvement. I spe-
cially come from an area where there
is a large rainfall and we still remem-
ber the conditions that used to obtain
in the past. Whenever we had to tra-
vel in the trains, especially in the
third class, we had to wait for a long
time in uncovered platformns, where the
tiooring also was far from clean. But
during the course of the last year, in
many stations they have put up cover-
ings, and even the flooring has been
considerably improved. Waiting rooms
are being improved, and better lighting
and water supply is being given.

By and large, Sir, there has been
very considerable improvement so far
as travelling conditions are concerned,
and we must congratulate the hon.
Minister for Railways for achieving a
substantial degree of improvement in
the provision of useful amenities during
the last year. I am also aware that
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more than all these things, there has
been a distinet improvement in the
treatment that 1s meted out to the pas-
sengers by railway officials. As was
suggested by my hon. friend, Dr.
Kunzry, last year, there was a time
when passengers and specially third
class passengers, came to be complete-
ly ignored by the railway officials.
Why the third class passengers only?
Similar was the treatment that was
meted out even to upver class passen-
gers.

Pror. G. RANGA: Even now that
is the case.

Surr K. S. HEGDE: On a parti-
cular day when 1 was travelling in
an over-crowded compartment, one of
the passengers happened to ask the
Ticket "Collector, “I have reserved my
berth. I would like to know where it
is,”, and the answer promptly came,
“Ask the astrologer”. That was the
tone in the past. In this sphere also,
there has been a distinct improvement.
Today the staff of the Railways are
aware of the fact that the people of
the country are free and that they are
the masters of the situation, and better
treatment is being meted out to passen-
gers, but still there is room for ima-
provement, there is no doubt about it.
With a better standard of conduct on
the part of the railway staff, there is
likely to be a better psychological
reaction on the part of the passengers.

I have placed before the House
numerous directions in which travel
conditions have improved in the course
of last year, but I do not mean to say
that we have reached the optimum
point. Far from it. We have just
made a beginning, a good beginning.
I am not unaware of the fact that even
taking into consideration all these im-
proved facilities, we still lag very much
behind the facilities that are available
in other countries, especially in the
countries of the West.

It is certainly our ambition—I am
sure it is the ambition of the Railway
Minister too who probably travels more
in third class than any one of us do
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and who is probably aware of the
difficulties of the third class passen-
gers to a larger extent than most of us—
that we should improve the facilities
available for third class passengers to
the same extent as they are available
in England and in other countries. I
for one very fondly look forward to a
very near future when the conditions
©of travel in third class would be at
least as good as are available in second
class now, and I also visualize a dis-
tinct improvement in the conditions of
travel of the upper classes as well, if
there should be any upper classes.

Having dealt with that aspect, I
would like to take the House to a few
other things which are of considerable
importance. The next thing I would
like to come to is regarding the facili-
ties that have been granted by means of
season tickets and other travel con-
cessions. It is of considerable impor-
tance. It is important both educational-
1y and socially. I am not merely con-
sidering it in terms of a liftle relief
that people are getting during the time
of the travel. Any educationist would
agree that the best way of educating
the child is by making the child travel
as much as it can. We have heard the
broadcast made by ihe English Queen
.during X-mas to her children that when
they grow up to her own age, they
would have travelled more than she
did. She said it for a very good reason
because it has been accepted on all
hands that the best form of education
is visual education and a child gets the
best education by travelling. Hence ne-
cessary conditions should be created to
see that our children are given every
{scility to tour the whole of India and
see every one of our important centres.
In that way we can serve the nation
much better than in many other ways.

I am glad that the hon. Minister
has also found it convenient to allow
concessional rate for seasonal tickets
for school-boys who are atfending
schools. We know that many children
cannot come to the city or town and
have their education and it would be
a boon to them if they are all allowed
to stay in their own houses and come
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to the school or college and have their

education by paying at a VETIy COnCes-
sional rate.

The next point of importance is that
of disposal of claims. It has been the
bugpear in the past. Anybody who
knew about the difficulties of these
claims knew that sometimes it look
three to four years before a claim was
disposed of and we had a lot of litiga-
tion in every one of the courts and in
fact the Railway lawyer was always
a lucky man in the past and in almost
every place he had a number of cases
to handle and more than that, no
person got his money within a year
al the least. We are very happy to
hear fram the hon. Minister’s speech
that today the average number of days
that are required to dispose of a claim
is only 71. It is an extremely happy
information and I am sure the country
is thankful to the hon. Minister for ex-
pediting the disposal of these claims.

Then I would like to say a word
about the relations between labour and
the Railway administration. In this
country the Raillways is one of the
biggest employer employing as many as
about 12 lakhs of people.

Surr H. P. SAKSENA: Nine lakhs.

Surr K. S. HEGDE: Nine lakhs as
staff and another three lakhs as casual
labour. extremely happy to learn
that the relations in the current year
between the Administration and labour
have been one of cordiality. There is
an increasing degree of awareness in
our labour also to their duty to the
country and at the same time the Ad-
ministration is aware of the legitimate
dues to the labour. We are all glad
to hear that the Railways have found
it possible to implement the Gadgil
Award though it cost the Railway
something like Rs. 3% crores per year
and in addition to it, we are extremely
happy to hear that in the course of
the last six or seven years, the Rail-
ways have been able to put up some-
thing like 38,000 houses for the labour.
These are very encouraging and we
are sure a new and happy relatione



747 Budget (Railways), 1954-55— [ COUNCIL ]

[Shri K. 8. Hegde.]
ship will be evolved between the Rail-
ways and the labour whereip the Rail-
ways would give a sympathetic con-
sideration for the legitimate claims of
the labour and the labour in its turn,
as appealed to by the hon. Minister,
would serve the country and the Rail-
ways to the best of their ability. There
is one other thing which I would like
to refer to and that is so far as the
corruption in the Railways is concerned.
Somehow the word ‘corruption’ is
closely associated with Railways. It
has been so far the last several years.
1 was surprised to some extent to read
the speech of the Chairman of the
Railway Board made somewhere in
Ernakulam when he said that the cor-
ruption prevailing in the Railways is
in no sense greater than the corrup-
tion prevailing in other sectors of our
public life. I wish it is so but my
experience is otherwise—so is the ex-
perience of others. Rightly or wrong-
ly—I hope it may be wrongly—the re-
putation of the Railways in so far as
corruption is concerned, cannot be said
to be anything creditable. I do know
that there has been, to some extent,
improvement during the last year or
two. There has been an appreciable
faill so far as ticket-less travel is con-
cerned. Though somebody might tell
me that more detections have been
there now than in the past, that is no
indication of the increase in the ticket-
less travel. But by and large there is
still large-scale corruption in Railways.
I do know that very serious efforts are
being made to put down corruption in
the Railways and the hon. Minister was
pleased to appoint a Committee of
which my hon. friend Dr. Kunzru was
the Chairman till recently and I am
also associated with the Committee
as one of its Members. The Com-
mittee had an ambitious programme
vefore it. We had met three times,
We have formulated a questionnaire
and issued the same and we had re-
ceived replies but unfortunately for
the Committee, Dr. Kunzru was called
away for some other and more impor-

¢ant work and we are to-day deprived
of his able guidance and anybody who
has worked with him will know the

1
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immense knowledge of Railways that
he has and the benefit that we would
have got if he had been able to con-
tinue in the Committee but fortunately
for us we have now Acharya Kripalani
as our Chairman and we propose to
increase the momentum of the work
and we shall be only too happy to.
serve the Railways and the country by
reducing at least, to some degree, the
corruption that has been prevalent
in the Railways. But I do know, know-
ing something of the extent of carrup-
tion and the intricacies etc. that it is a
very difficult job and we can only
assure this House that we shall try to
do our best and more than that we
are unable to tell the House at this
stage. Now, leaving the question of
amenities and other allied subjects, I
would like to take the House to the
financial position of the Railways
Last year when the Budget was dis-
cussed, the Members belonging to the
Opposition thought that the Budget
that was presented to the House had
no relationship to facts. Dr. Gour,
the representative of the Communist
Party, came out and said that there
has been a depression or rather a
recession—that there has been acute
fall in agricultural and industrial pro-
duction and he forecast that the esti-
mated earnings would not be available
and he feared that the proposed gross
earnings will not be realized. Not
merely Dr. Gour—even eminent econo-
mists like my friend Mr. Ghose thought
that the estimates were on the high
side. He thought it was incapable of
realization but I am sure my friend
Mr. Ghose would be very happily sur-
prised that the estimates were more
or less accurate almost to a rupee. 1
myself was surprised whether an esti-
mate of that type could ever be formu-
lated. For the information of the
House I may tell the House that for
the year 1952-53 the revised estimate
of the gross receipts was Rs, 269,55
crores and those realized is Rs. 270°56
crores. As regards the working ex-
penses, the revised estimate was
Rs. 188'85 crores and the actual ex-
penses were Rs. 187'96 crores. The
estimated surpluses was Rs. 9-48 crores
and the actuals came to Rs. 13-19
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crores. So I think my hon. friend Dr.
Gour and others wiill now have to
agree that the Railway Administration
had made more or less a correct esti-
mate in these fields and their fears
that there was a fall in agricultural
production and in industrial output and
therefore there would be a fall in the
earnings of the Railways were with-
out basis. In fact you may remem-
ber, Sir, that they said the President’s
Address spoke in one vein and the
Railway Minister’s report was in an-
other vein, that the Railway Minister
was very despondent whereas the Presi-
dent’s address presented to the House
a glowing picture, that the one spoke
of increased production in agriculture
and also in industries whereas the
other said there was a fall. But these
we know, are all imaginary contradic-
tions. If only they now see the Budget
figures they will realise that the fore-
cast made by them was not correct,
that they were false prophets and I
am sure......

KISHEN CHAND (Hyder-
What about the year 1953-547

SHRI
abad):

Sur1 K. S. HEGDE: I was referrirg
to the year 1952-53. I will come fo
1953-34 also. My hon. friend from
Hyderabad is particular about the
year 1953-54. When he finds that the
facts about 1952-53 that I gave were
not quite comfortable for him, he shifts
on to 1953-54. But I am quite prepar-
ed to give him the facts about that year
also. During that year, so far as the
gross estimates were concerned, the
figure was Rs. 272:23 crores. The
revised estimate was Rs. 272 crores,
that is to say, it is less by a sum of
Rs. 28 lakhs. But even there the ex-
planation shows that the difference is
due more to a different method of
accounting than to any actual loss.
As regards the working expenses, they
were estimated at Rs. 19099 crores and
the actuals have come up to Rs. 197:63
crores and even this difference is due
40 certain events that took place after
the Budget was presented. So I think
my hon. friend Shri Kishen Chand will
agree with me that even for 1953-54,
ithe estimates were very accurate in
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every sense. I do not think a better
picture of the working of the Railways
could have been presented to the House
than has now been presented to it.

So far as the year 1954-55 is con-
cerned, I think there is reason to be
a little more optimistic than the figures
presented to the House appear to show.
I am sure the Railway Minister wanted
to be very cautious. But anyone who
knows the prevailing degree of pro-
sperity In fhe country—if vyou will
permit me to use that word—will cer-
tainly say that the earning for the
year 1954-55 will be even a little
higher than that indicated in the Bud-
get proposals. According to the Bud-
get proposals, the passenger traffic
earnings will be Rs 10155 crores and
I think we have no special reason to
expect a substantial increase so far as
the passenger traffic is concerned. But
so far as goods traffic is concerned, the
estimated income is Rs. 1486 crores;
but I for one think that we are likely
to get something more—if not appreci-
ably more—something more than what
is indicated in the Budget proposals.

Another point of criticism levelled
against the Railway Administration
was that the plans adumbrated in the
Five Year Plan have not been realised,
or at least, it has not been shown to the
House how they are being realised. It
is always the case that when we have
to plan for future developments of
this kind, what is actually achieved
does not always tally hundred per cent
with the proposals adumbrated. Some-
times they exceed and sometimes they
fall short of the plans envisaged. We
ourselves know by actual experience
that in the food sector the proposals
adumbrated in the Five Year Plan are
on the low side, that we have alreaav
reached the target long ago. That i3
also the case in the matter of cloth
production. Coming to the question
of the Railways, I may say that its
achievements are going exactly accord-
ing to plan and according to the pro-
posals adumbrated in the Five Year
Plan. The total expense that is pro-
posed to be incurred for the purpose
of railway development in the country
is Rs. 400 crores. During the years
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1951-52 and 1952-53 we have already
spent Rs. 131-04 crores and the cur-
rent year’s estimate of expenditure 1s
Rs. 77-83 crores. So in all, the ex-
penditure will be Rs. 208-92 crores.
The amount that remains to be spent
is therefore only Rs. 191-:08 crores
Whether the Railways will be able to
make available this amount is a matter
of doubt. Tt may be that the general
finances will have to come to the help
of the Railways. But that is a matter
between the Railways and the Finance
Ministry. But we are certain that so
far as the work entrusted to the Rail-
ways is concerned, that is proceeding
and is being executed exactly according
to plan.

Now let us come {o the provisions as
regards items of new work. Every
one is aware that the Five Year Plan
did not plan for extensive development
schemes. It was then mainly a ques-
tion of renewals, replacements and
rehabilitation. In the very nature of
things it could not be otherwise. As
we are all aware, Sir, right from 1932
there was no renewal or replacement
in the Railways—not on any appreci-
able scale. As for rehabilitation, it
was then unknown in the Railways.
Between 1932 and 1940 we had acute
depression. From 1940 onwards the
ravages of the war were there. There
was additional strain without any cor-
responding replacements, So Govern-
ment had to give its first attention to
the rehabilitation of the Railways.
Even in the matter of rehabilitation of
the Railways doubts were expressed
last year, both by Dr. Gour ang Mr.
Ghose that we were not keeping pace
with the proposals and plans adumbrat-
ed in the Planning Commission’s Re-
port. Here again, for information I
may give some comparative figures. In
the matter of locomotives, at the
beginning of the Plan period, we had
8,209 out of which 3,596 were to be
over-aged as on 1-4-56. We have
planned to get 1,604 during the Plan
period of which we have already got
467. Similarly, as regards coaching
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vehicles, on the date of the Plan we
had 19,193 out of which 9,916 were
over-aged as on 1-4-56. We have
planned to secure 5,786 and we have
already got 2,735. In the matter ol

* wagons, the number available in 1951

was 199,093 and out of them, on 1-4-56,
73,371 were to be over-age ones. We
have planned for 59,283 and we have
already secured 23,118. In addifion
we have created a considerable poten-
tiality by having the Perambur work-
shops and also private industries which
are now able to contribute in building
up both coaches and wagons.

Railways had fo attend to the rene-
wal of tracks, and to a very small
extent they constructed also some new
lines, Of course, many of us are quite
disappointed that the Government was
not able to give more attention to the
development side. India is a very
vast country. We have just about
34,000 miles of rajlway mileage.
In many parts of the country
there are nou railway lines at
all.  There are no good systems ot
communication. You will remember,
Sir, that during the Budget discussion,
my hon. friend Prof. Ranga, Shri Jagan-
nath Das from Orissa and other hon.
Members from Assam and also from
Madhya Pradesh. Mi. Basappa Shetty
also, they all complained that very im-
portant areas were being neglected and
the Railway Administration has not
been able to have any new railway
lines or new extensions.

It is really a very painful factor. In
India the Railway is a very big concern;
our General Budget is only of the tune
ot Rs. 400 crores per year whereas
even the Railway Budget comes to
Rs. 300 crores per year. So, a mighty
organisation of the type of the Rail-
ways must be able to do much better
and must have a more dynamic pro-
gramme than it has had during the
first Five Year Plan. That was pro-
bably the consensus of opinion and that
is also my opinion in this matter but
one should not forget the fact that
at the time the first Five Year Plan
was prepared the Government had to

¢
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give top priority to agriculture We
had to stop the drain due to payment
that we had to make for purchase of
wheat and rice from outside countries
Il is probably with that object in view
that the Government gave top priority
for agricultural improvements and the
bulk of the money was earmarked for
agricultural and other subsidiary pur-
poses. We hope. Sir, that in the next
Five Year Plan, Government would be
able to do much better for the Rail-
ways. I for one feel that there are
large areas which require to be treated
better. Fortunately, some of the areas
of the Gangetic Plain had a network
of railways, so also Saurashira, but
other areas like Orissa, Madhya Pra-
desh and my own part of the country
are entirely neglected. If I try to place
before the House certain demands
pertaining to places in my part
of the country. let it not be un-
derstood that I am doing it from
any parochial sense. I am merely
placing it as a matter of illustration.
Whatever I say with reference to mv
own part of the country equally ap-
plies probably to many other parts of
the country like Orissa, Madhya Pra-
desh and others.

Sir, Government ultimately was
pleased to sanction the survey of the
Mangalore-Hassan line after a very
long time. This was a project that
was contemplated as early as 1892
and for one reason or another Govern-
ment was not able to implement it
and now at last a survey has been
sanctioned. The survey 1s going on
and we hope that the Government will
be able to implement this scheme and
immediately begin work on the con-
struction of the railway between
Mangalore and Hassan. You are
aware, Sir, how much important it is
for the country and how our trade
is connected with Mysore? Our econo-
mic life is intertwined with that of My-
sore and without a railway line between
Mysore and Mangalore there has been
considerable setback in our economic
life. Now., I am sure that this is not
going to be the last word on develop~
ment of the railways in that area.
Last year my friend Mr. Basappa
Shetty very vehemently protested
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against the neglect that was shown so
far as the question of connection
between Kadur and Sakhleshpur was
concerned. I am told that the Rail-
way Minister was also pleased to give
him an assurance that in the next
Five Year Plan he would see that
Kadur and Sakhleshpur are connected.
This is one of the lines which has
been surveyed a very long time back;
the Government of Mysore repeatedly
promised to imnlement this but for one-
reason or other it had not been able
to do it. Now at least it is time that
we undertook this work. It is no use-
taking a very limited view of the sub-
ject. The Railways must be able to do-
much better than what they are doing
now. We have got the six units; can’t
these six units add 500 miles every
year? I am surprised at the slow rate
of the progress that we are making. At
this rate, our children and grandchil-
dren will fine the Railways in the same
position as we are finding them today.
We owe it to the future generation
to have a dynamic programme and a
policy for the Railways. It is no use
merely looking at how much percent-
age we are going to make by a new
railway—I mean that apart from the
commercial consideration, Railway is
a social force. On a mere commercial
consideration, many places will remain
backward if you do not open them up.
Railways must be the first to open
them up. In the North Kanara Dis--
trict, a neighbouring District of mine
there is not one inch of railway line
in the whole of the District. So also-
in case of Ratnagiri; it Is a rich area:
there is considerable mineral wealth
and lot of timber but this area has
been wholly neglected because some-
body did not think that it was cou-
venient to have a railway line there.
There are rivers and the people are
left severely alone with the rivers and
they did not find it convenient to put
up a railway line. The country must
develop simultaneously. There is no
point in developing certain areas and
having a luxurious life in those areas
while totally neglecting other areas.
I am surprised to see, Sir, that there
i3 no railway connection between Cape
Comorin and Bombay. This was ne--
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unit? In ten years we must have an

glected in the past excepting for a ’ additional 5,000 miles. Between 1933

iink between Shoranur and Manga-
lore.  Fortunately, the hon., Minister
advisedly thought that he should get
the link between Ernakulam and Qui-
lon constructed and I am sure that
he will extend it to Cape. Similarly,
Sir, I invite him to consider whether
it is not absolutely necessary to con-
nect Cape Comorin with Bombay on
the coastline. You know, Sir, the
fertility of the soil; there are lot of
minerals and that area is rich in tim-
ber. But without a railway link the
.area remains undeveloped. I am
merely stating this as.in instance; pro-
*bably there are many other areas simi-
larly ill-served, if I may use that word.
I would suggest that in the next Five
"Year Plan we must have a complete
line fram Cape Comorin up to Bom-
bay right along the coast, if it is possi-
ble. If the coastline is not possibie,
there are other alternatives. We can
connect Mangalore with Talagoppa and
"Talagoppa with Alnavar. I know there
-are proposals to convert the Poona-
Hubli link into a broad gauge link and
‘the Central Railway has always been
pressing for it and it is absolutely
‘necessary to do that. If only we could
convert the Poona-Hubli link into a
"broad gauge link and then have con-
nections between Alnavar and Manga-
lore, we would be putting in service
an extremely useful link.

Now, when I say this, let 1t not be
-understood that I do not attach equal
importance to other areas which are
-equally under-developed, Undoubted-
ly we may have to strike at some
priorities. May I suggest one thing?
“The hon. Minister must press before
the Planning Commission for a
better deal in the next Five
Year Plan. He must get at least
a thousand crores of rupees for
the Railways in the next Five Year
‘Plan. I am putting it as a very modest
:suggestion, taking into consideration all
the difficulties of the country. You
must have a programme of work in
“which you will be able to add at least
500 miles every year in the six units.
‘Can’t we have 500 miles per year,
“which is less than 100 miles for each

i to 1954 we made no additions. Now, it
is time to wake up and we must have
a positive policy in this respect.

One other aspect I would suggest for
the hon. Minister’s consideration. I
know, Sir, that it is very difficult of
implementation and cannot be imple-
mented immediately but I am merely
suggesting it as an objective, In the
past it has been considered many times
and I do not know whether we should
not think that at least in the distant
future we should have one system nf
railway, one gauge. Today, what is
happening is that our country is inter-
cepted by different gauges, broad gauge,
metre gauge, narrow gauge, light rail-
ways and so on.

Pror. G. RANGA: will he

very costly,

Surr K. S. HEGDE: My friend Mr.
Ranga says that will be very costly.
I know it. I am not thinking of the
next flve or ten years; I am thinking
in terms of fifty years or hundred
years because a country of this magni-
tude must plan for fifty to hundred
years and not for ten years only. Now,
what is happening is that there is a
lot of loss in the working efficiency of
the rallways and there is considerable
trapshipment cost because of all these
different systems in the Railways. I
know, Sir. that we have a very large
section of metre gauge and that it is
not possible to convert that intn hroad
gauge immediately. We have got to
do it gradually but if the hon. Minis-
ter agrees with me that at least in
the distant future we should have ane
system. then we can say that what-
ever lines are going to be constructed
hereafter should be broad gauge. That
is sufficient for my purpose. If you
do that we can convert our metre
gauge into broad gauge at a later
stage.

That

-

[Mgr. DEPUTY CHAIRMAN in the Chair.}

Another thing that I would present
for the consideration of the House
is: Should we not have a plan
by which we gradually and progres-
sively electrify our railways? We are
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short of coal and whatever coal is
available is required for our iron in-
dustry. We have a large potentialitv
for electricity. As such we must find
it increasingly necessary to electrifv
our rallways by stages. I am glad that
the hon. Minister has announced that
he is taking steps to electrify the sub-
urban railway of Calcutta. I shall
expect that he would find it conve-
nient to electrify the railway line
between Madras and  Chinglepet
although I am sorry to find that there
is no such proposal for immediate
implementation. Similarly, Sir, I
would rather suggest for consideration
of the hon. Minister whether it would
not be convenient to electrify the rail-
way line between Mysore and Banga-
lore. This is a very important part of
the country and it is a very lovely
countrvy as well. Many of you would
be surprised if I say that it takes 10
hours by train from Mysore {o Banga-
lore. a distance of 85 miles. If yon
start at 10 O’clock in the night you
reach Bangalore at 6 O’clock the
following morning. I should not be
surprised if one could not run and
catch the train when it is in motion.

Mr. GOVINDA REDDY
Only Mr. Hegde can do it.

Ser1 K. S. HEGDE: I cannot do it
but others can. Then there are num-
ber of railway buildings available in
Mysore. It would be useful if the hon.
Minister takes this into consideratinn
and sees whether he cannot shift at
least a section of railway headquarters
to Mysore where, as I said, a large
pumber of railway buildings are avail-
able.

Tug DEPUTY MINISTER ror RAJL-
WAYS ano TRANSPORT (Surr O. V.
ALAGESAN): We are having a regional
headquarters there.

Surr K. S. HEGDE: Probably more
staff could be shifted there without in-
conveniencing them. I am making an
appeal to the hon. Minister to see what
he can do in respect of the suggestions
that I have made. Of course we are
all one in saying that he has done
very well and we want him to do
more and I hope that his officials

135 CSD.

(Mysore) :
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would do their very best in seeing that
the improvements are effected. They
are very capable officials and if they
only give up their ideas of the past
the hon. Minister with their co-opera-
tion ought to be able to achieve better
results than have been achieved so
far. Under the foreign regime they
were not able to function as effectively
as their natural abilities permitted
them, in the interests of the country,
but now we are in a free country. We
owe it to owmr country and I am sure
our officials will rise to the occasion
and give the hon. Minister the best of
serv.ce and see that we, in the near
future, have a railway which is com-
parable with any other railway sys-
tem, say in England or in America.
T wish our Railways every success.

Surr P. C. BHANJ DEO (Orissa):
Mr. Deputy Chairman, the Railways
are amongst our greatest national
assets whose soundness and progress
constitute the acid test of our Govern-
ment machinery being on the rail. As
such the Railway Budget presents and
should present a subject for deep
thought and close study for both
Houses of Parliament as the represen-
tatives of the Indian Nation.

Now, Sir, just as the railway engine
whistles before puffing up smoke, I
shall begin my remarks with a short
whistle.

The Railway Minister, Sir, is to be
congratulated for presenting to us a
surplus Budget for the Railways for
the coming year in an age in which
deficit is the fashion. It is a welcome
sign no doubt, but this metaphoric
whistle brings me almost immediately
to the railway smoke-screen which we
must dissipate if we are to understand
the financial and other affairs of the
Rallways 1n their true perspective.
Although the surplus Budget shown
by the Railways is a welcome sign it
is with apprehension and disappoint-
ment we note, however, that the esti-
mated surplus for the current year has
fallen from the Budget figure of ¢
crores to 3 crores despite the windfall
to the Railways in the shape of the
Kumbh Mela earnings in the revised
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estimates. In the year that has just
closed the realised surplus has been

shown as 13 crores but this realised
surplus of 13 crores seems to be the
achievement realised against the pro-
mise of 23 crores in the Budget for
that year. In other words the achieve-
ment has fallen short of the targel
by ten crores which the Minister of
course has remained discreetly silent.
Hence following the experience of the
last two years it is legitimate to ap-
prehend that the coming year’s actual
result may not be a realised surplus
estimated by the hon. Minister but a
little worse. I for myself fear that
the process of dwindling of our hopes
is likely to show a negative surplus
instead of a positive one in actual
reaiisation. Even supposing that the
estimated and expected surplus for the
next year will be actually realised,
which we can ouly know two years
henre, it will mean nothing since there
are ways of balancing revenue accounts
even though the revenue account has
shown a big hidden deficit. That,
however, is a long way off. Thanks to
the present unusual delays in the
closing of accounts and in the issuing
of annual reports. Of course, public
memory being short, we usually do
not relate the poor results achieved
against the sanguine promises made.
At the moment it will suffice to point
out that the estimated surplus of five
crores for 1954-55 may not be realised
in full, that is, the actuals may show
a smaller surplus or even a sizeable
deficit. Even if a bigger surplus occurs
next year by fluke, more than any-
thing else, it is well for us all to re-
member that there are surpluses and
surpluses. Any Budget can be ba-
lanced, any accounts can be squared
up by aecounting jugglery, the most
common of such jugglery being even in
causing ordinary expenditure to be
met from sources other than gross
traffic receipts. As already stated by
me, the current year’s surplus has
fallen from 9 crores in the last Budget
to 3 crores in the revised Budget.
For this the Minister has been pleased
to blame only the rise in working ex-
penses since the traffic receipts have
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remained stationary despite the un-
anticipated windfall in traffic receipts
from the Kumbh Mela.

Surr O. V. ALAGESAN: It was anti-
cipated.

Sur1 F. C. BHANJ DEQO: Of course
the hon. Minister has explained away
the rise in working expenses in a very
plausible manner. He conveniently
shut his eyes, like the proverbial
ostrich, to the probable fall in the
year’s estimated surplus while accept-
ing the recommendations of the Gadgil
Committee to treat 50 per cent of the
dearness allowance paid to employees
as pay. The second main reasun for
the rise in working expenses lies in
the fact that the Railways have to
hire coastal ships to carry coal from
Bengal and Bihar to Madras and Bom-
bay for their own use. Since this has
been advanced for the first time as a
new reason for the rise in the working
expenses of this year, it seems that
the wagons saved and rendered idle
as a result of the diversion of rail-
ways under coal traffic to ships could
not be utilised more profitably in car-
rying other higher rated traffic, or it
may be that the carrying capacity of
the existing wagons has been so much
reduced this year that coal for their
own use of the Railways themselves
could not be carried by their wagons
from one corner of the country to the
other which they were in the habit of
doing previously. Of course, Sir, it is
patent the Railways have not found
it cheaper to send coal by sea. If this
had been so, the rise in the working
expenses could not have taken place or
merited a mention in the Budget
speech. To me at least the whole
affair seems to smack of the fish mar-
ket and strongly indicates that there
is something rotten somewhere.

The Minister has placed the estimate
of passenger earnings for 1954-55 at
Rs. 101:51 crores which is only slightly
higher than the revised estimates of
passenger earnings for the current year
which is 101:26 crores, but it is slightly
lower than the original estimate of
Rs 10178 crores.. He states he has
allowed for the decrease from
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Rs. 10178 crores in this year’s original
estimate to Rs. 10151 for the next
year, as the additional earnings due
to the Kumbh Mela will not be avail-
able next year. Sir, these figures
appear to be least reliable. The origi-
nal estimate for the current year
Rs. 101-78 crores, was arrived at with-
out taking account of the Kumbh Mela
passenger earnings. The revised esti-
mate after taking account of the Kumbh
Mela earnings has been placed at a
lower figure, namely, Rs. 101-26 crores
So my first question is where have the
additional earnings due to Kumbh
Mela gone? Secondly, the next year’s
passenger earnings, namely, Rs. 10151
crores are placed nominally higher
than the revised estimate for the cur-
rent vyear, that is. Rs. 101-26 crores,
despite the fact that there will be no
additional earnings due to the Kumbh
Mela next year. Strangely enough the
Minister estimates higher earnings dur-
ing the next year. So my next ques-
tion is whether the Minister really
meant that the Kumbh Mela earnings
are expected to be received next year
and not this year? My third question
is what is the smount of additional
earnings from the Kumbh Mela and
in which year’s estirrates it is to be
included?

As regards goods earnings, the hon.
Minister's estimates. I believe, are
more intelligently framed than those
for passenger earnings. I am also
glad that he has not linked the pro-
bable rise in goods earnings in the
coming year to the Five Year Plan
which he did last year. What I mean
to say is that the increase in agri-
culture and industrial production on
which he has banked has nothing to
do with the implementation of the
Five Year Plan. The goods earnings
would have been still higher but for
tire reduced level of traffic to and from
ports consequent on the fall in the
Jjevel of foreign trade and the diver-
sion of railway coal by sea. Most
probably the expected rise in the goods
earnings will be realised only through
vertain adjustments in our fare and
freight rate structure and not througn
increased tonnage referred to by him.
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He has however already indicated
this possibility himself when later
in his speech he has told us
that “he is examining the impli-
cations and the Practicability of
?ertain suggestions for adjustments
In our fares and freights structure
which are necessary for a develop-
mental economy.” These adjustments
must necessarily be pushed upwards
since they are to form the basis of
what he has called “a bold policy of
development and expansion of the
Railways.” The adoption of such a
policy Sir, in a Welfare State must
exclude the possibility of reduction in
working expenses. I heartily wisa
that the anticipations of the Minister
with regard to reduced working ex-
penses next year will be realised, but
I have got great doubts about that.

MRr. DEPUTY CHAIRMAN: Is the
hon. Member reading his speech?

Surr P. C. BHANJ DEO: I have to
use my notes rather extensively, Sir.

SHRI B. RATH
refer to notes. Sir.

(Orissa): He can

Mr. DEPUTY CHAIRMAN: Yes,
notes can be referred to.
Srrr P. C. BHANJ DEO: Sir, the

appropriation to the Depreciation Fund
next vear is proposed to be maintained
at the same level as in the past years,
namely, Rs. 30 crores. Since 1950-51
the annual appropriation to this func
has remained constant at Rs. 30 crores
while the capital at charge on the
Railways has risen by over Rs. 100
crores in the period of five years, that
is, from Rs. 804 crores in 1950-531 to
Rs. 909 crores in 1954-55. In othe:
words, these new assets acquired with
the additional capital expenditure of
over Rs. 100 crores will be gquite un-
provided for as far as depreciation is
concerned. This decreasing provision
for depreciation on the increased rail-
ways assets is not due as far as I am
aware to any respect of the Railway
Minister for the opinions of the Opposi-
tion Members, as for instance of my
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hon. friend Shri Kishen Chand, but is
chiefly due to the increase in working
expenses of the Railways which are
cutting into the current earning besides
cutting into the existing depreciation
reserve.

Coming now to the works expendi-

ture of the Railways, such expenditure
incurred from 1951-52 up to the end of
the current year amounts to Rs. 209
crores leaving a balance of Rs. 191
crores out of the Rs. 400 crores allott-
ed to the Railways under the Five
4 pM.
Year Plan, I wish the Minister had
aot mentioned the Five Year Plan in
.his connection, because even in the
absence of the Five Year Plan, works
expenditure of this magnitude would
have taken place.

Now, I have a number of other
points to deal with, but unfortunately
as I have to leave New Delhi to go
by air to another place for an appendi-
cities operation of my daughter, I shall
have to cut short my speech as it is
4 o'clock already. I will end up by
saying that the Railway Minister’s
general contribution in the construc-
tive field has been considerable, as far
as the improvement of our Railways
is concerned. If his initiative and his
enterprise are continued with boldness
and originality, it is my earnest hope
that this great national asset of ours
will be instrumental in keeping the
Government of free India on the rails
for all times.

Sur1 M. GOVINDA REDDY: Sir, 1
am happy to associate myself with the
other hon. Members who have con-
gratulated the Railway Minister for
presenting a very steady and sound
Budget. I have also to offer my con-
gratulations to the Railway Minister,
the Railway Board and the Railway
officers who have handled a verv diffi-
cult situation in a very efficient and
expert manner. I am referring to the
Kumbh Mela traffic. The Kumbh Mela
traffic, as the House knows, has been
an uncommon phenomenon in the his-
tory of India......
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SR O. V. ALAGESAN: Unprece-
dented.

Surr GOVINDA REDDY: ...... it is
unprecedented, as the hon. the Deputy
Minister is assisting me to say. In the
history of India, there has not been
such an occasion when 50 lakhs or so
ot people gathered in one place.

SHR1 P. SUNDARAYYA (Andhray:
Nor has there been such a tragedy.

Surr GOVINDA REDDY: Well, that
is of course a misfortune.

Pror. G. RANGA: You please go on.

SHR1 GOVINDA REDDY: I accept
Mr. Ranga’s advice not to go into these
interruptions. Any man who has anv
sense of patriotism, who has any sense
of truth and fairness in him, must

appreciate that the Railways have
done their best in handling this
traffic, and the Railways deserve
the congratulations of the whole
country. The crowd has been
unprecedented in the sense that
in the previous Kumbhs crowds of

even one-third of this size were rot
seen. So, what the Railway authori
ties and the State authorities could have
expected was only the normal crowd
that was seen there in the past, but
this crowd which gathered at Allaha-
bad was unprecedented, and the man-
ner in which the Railways adjusted
themselves to give transport facilities
to this crowd was really a wonder-
ful achievement. They have run a
number of special trains—327 or so
special trains and 500 shuttle trains—
and have not spared either effort or
pains to make the necessary adjust-
ments in providing transvort facilities.
We have the experience of how the
Railways behaved in the past. When-
ever large gatherings were to be seen,
they would think of making arrange-
ments only at that moment and ther
they would think of running new spe-
cial trains, but here was seen the
genius of using any available bogie-
and any available train and making all
arrangements for this purpose, with-
out interfering with the ordinary run-
ning of trains or with the normal traffic.
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This is a matter which really deserves
‘the appreciation of the whole country.

The Budget, as I said, is a steady
and sound Budget. In the past, the
Railway Budget, as the Audif Revort
shows, was not known to have been -
steady. In the matter of estimates,
there were excesses. When the ac-
counts were audited, they found that
there were over-estimates in some
matters and under-estimates in some
other matters, and funds which were
allotted for one purpose were diverted
to be utiliseq for another purpose. As
the Public Accounts Committee Re-
ports of recent years recognise, this
‘tendency has markedly decreased. In
these two years especially the Budget
Estimates have been as accurate as
ccould be humanly possible. The Budget
Estimates present a very clear picture
just as if they are presented in a looking
glass. So, I was wondering, when Mr.
Bhanj Deo was referring to those esti-
mates and saying that he was smelling
fish everywhere, as to how he could do
it. I was listening to him very closely.
T was not able to see as to where
exactly he found over-estimating.
He referred to passenger earnings.
The passenger earnings have been
almost steady, and the estimate has
been a very correct estimate. I see
that in 1951-52 it was Rs. 110 crores,
‘but it was a phenomenal year. In
1952-53 it was Rs. 100;4 crores. In
1953-54 it was Rs. 101:26 crores. And
in 1954-55 the estimate is Rs. 1015
crores. I see that the estimates are
as correct as they could be. I will
therefore not confine myself to these
estimates. I would like to use the
time at my disposal for a better pur-
pose. I would agree with Mr. Bhani
Deo in suggesting that {the Railway
Board should reduce the working expen-
ses as far as possible. One suggestion .
that I would like to make in this connec- ,
tion is this: Are these four Service '
Commissions necessary? All these Ser-
vice Commissions cost us. Rs. 8,88.000
in all. It should be examined whether
any savings could be effected in this
regard. For myself, considering the
number recruited, I do not feel the
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necessity for these four Commissions.

Can’t we manage with one Commis-
sion?

ProrF. G. RANGA: For the whole
o¥ India?

SHR1 GOVINDA REDDY: 1 have no
definite opinion in this regard as I have
no close and intimate knowledge of
the working of these Commissions.
But I throw out a suggestion that if
it is possible to tag on this work to
the State Public Service Commissions
or to have one Service Commission for

- the whole of India, that would resutt

in some savings.

Then the next  suggestion that I
would make is for enhancing the reve-
nues from catering. There has heen
a difference in the system of catering
in the North and the South. In most
places in the South the Government
are running the catering houses where-
ar in the North tenders have been in-
vited and it is run on a contract sys-
tem. I .nust say that in the South the
(rovernment catering has been excep-
tionally good and I must also say that in
rontract catering there is much to be
desired specially as Mr. Hegde was
referring, in the Delhi—Madras line
where the catering is definitely bad.
We have brought several times to the
notice of the Railway Ministry the de-
fects in this catering—the bad condi-
tion of the food and once a big glass
biece was found in the rice plate of
Mr. Kamalaswamy, an hon. Member
of this House and we made a present
of it to the hon. Deputy Minister and
then at two other times we noticed the
defect and I myself said once that the
complaint book was not furnished to
me when I asked for it. Recently the
same thing happened. The complaint
book was not even furnished to me.
When the Members of Parliament went
on a visit to Sindri and other places,
while going perhaps the Railway cater-
ing was informed that we were Mem-
bers of Parliament and therefore we
had good food but while returning
previous intimation could not be given
and it was only when we boarded
the train that telegraphic intimation
was sent mentioning the number of
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meals and not the status of the per-
sons. So it happened that when we
sat at the table, rotten food was serv-
ed and the Under Secretary of the
Planning Ministry was also with us.
He also made a note in the complaint
book. When we asked for the com-
plaint book, the caterer came and
apologised and said that he would
serve fresh fish., We declined that
aoffer but at the same time registered a
complaint. I don’t know whether it
has come to the notice of the Minister
or the Railway Board, and the D. T. S.
or A, T. S. was also present on an-
other occasion when we wrote a com-
plaint in the complaint book. It was
a very bad business. Stale food pre-
pared in the morning was served to us
in the night, every item of it. Then
that gentleman who was Manager of
that catering, had no regard at all.
He said that this was the fare that he
nsually served. Next morning we were
served by the same caterer breakfast
and the corn-flakes that were served
to us were rotten. In fact I preserved
it and presented it to the A. T. S. who
was with us.

Tae LEADER ofF THE COUNCIL
(Surr C. C. Biswas): Did he tell a
He?

SuHRr1 GOVINDA REDDY: He did not
tell me a lie. He served me the same
food as was usually served. I sent
a2long with hon. Mr. Vaidya a packet
of the corn-flakes to the hon. Deputy
Minister and I do not know whether
he has received it. Catering is defi-
nitely bad and I am taking some time
aver this, When we are fravelling in
the Railways, we don’t find alternative
food arrangement. Every passenger
has to depend upon the Railway cater-
er. If the food should be bad and
the fare should be high, it amounts
to plundering. Daily hundreds of pas-
sengers travel in every irain, and hun-
dreds of rupees are spent by passengers
in every line and if proper food is
nnt served, not only their health suffers
but they are also defrauded. This is
not common to all lines. I am con-

;
i

General Discussion

768

stantly a traveller—I am almost always
on the train. On Bombay line, for
instance at Poona or Bombay, the food
served is very good—I am not talking
of the high class food but the Indian
class food is very good at Poona and
Victorla Terminus. In fact I have
been seeing that for about 10 or 15
years. It has beepn constantly good and
the quality has been kept up and' I do
not know why other caterers should
not do the same.

Well, the catering matter is to be
attended to. I am definitely of opinion
that this caterer should be changed.
T do not know. He seems to have a
pull with high authorities because our
complaints have gone without being
attended to and we have not seen our
complaint resulting in anything but
going into cold storage. The purpose,
however, for which I took up this
subject was to suggest to Government
to make an income from catering. They
are now making an income from
catering in one particular way but I
do nnt want them to do that way.
They auction every shop on the blat-
form and any fellow that would bid
the highest gets it

Surr O. V. ALAGESAN: No

Surt GOVINDA REDDY: Then I
find on big platforms more than 2 or
3 people catering. Specially people in
the South have monopolised fruit stalls
or such shops on the platform and they
sell there dry rotton fruit and collect
very heavy charges. This is a thing
which should be checked. Of course
the Railways have inspection arrange-
ments. This inspection must be made
not by officers of lesser status but by
high officials who must make it a point
to inspect these. The other day when
I was going from the Parliamentary
Session to my place, I found the food
again very rotten at a big station.
Then 1 contacted the Station Master
and asked him for the complaint book.
He did not produce it but he took me
to the catering place. There we saw
the puris and other stuff that was
served. He said that it was bad. Then:
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he took me to the godown of the cater-
er where rationed food articles were
supplied. He said, “Look here, Go-
vernment are supplying such articles.
What can we do?” I said, “Why are
you pleading for the caterer?” I found
the rice and wheat supplied was quite
good and I said, “This is good. If
things are made of this stuff, then the
preparation ought to be good”. After
some time I suspected his design. He
did not take me there to satisfy me
about the quality of the stuff ‘»ut he
wanted to take my tlme so tnat the
train might start and he would not
have time to produce the complaint
book. In fact when we finished the
inspect.on. 1 asked him for the book
and he said, “The whistle has been
given but if you don’t mind, I will
bring the book” but the train was mar-
ching and I went away. My sugges-
tion is this that if the staff who are res-
ponsible are made to inspect frequent-
lv, even these catering people will
improve. Certainly it is for us to
extract good quality from them. In
the South if they can find a good con-
tractor, they can as well collect some
money from the licences instead of
Government catering.

Pror. G. RANGA: You want that?

Surr GOVINDA REDDY: Not that
I desire it. Of course having tasted
very good food in the South, I don’t
mean to say that but provided we can
get good caterers there, most of the
losses we are suffering from can be
saved

The other suggestion which I wanted
to make is regarding the matter of
changing the scheme of fares and
freights. The hon. Railway Minister
has referred to it in his speech that
he is attending to the question of con-
sidering the practicability of certain
suggestions for adjustment in the fare
and freight rate structure which if is
considered are necessary for the de-
velopment of economy. At present I
believe there are two kinds of passen-
ger rates. There are two rates—one
for local trains and the other for mail
trains. I think it would be worthwhile
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giving up this method of charging the
same rate for all distances and try
some ofther method. For instance,
would it not be better to have higher
charges for shorter distances and a
decreasing rate of charges as the dis-
tance gets more and more.

AN Hon. MEMBER: Why?

Sarr GOVINDA REDDY: I say this
because, otherwise you will not be
encouraging long-distance travel in
this country if you charge the same
rate for every mile whether the dis-
tance is small or great. As we all
know, travelling depends very much
on this aspect of the question. Tra-
velling depends upon these facilities.
I may not have the necessity to go to
Delhi, but if sufficient inducement is
given to me, I may go to Delhi. That
is the principle that lies behind all
these concessions that the Railways
issue. This logic of keeping the same
rate for all distances I have not been
able to appreciate. I have no firm
opinion on this matter and I should
like it to be examined by the Depart-
ment. I suppose they have already
examined it but I would like them to
give greater attention to it and to go
into the question of charging higher
rates for smaller distances and decreas-
ing rates for longer distances. Another
point is, they should charge only cheap
rates on branch lines. Some of these
branch lines may be uneconomic, some
of them certainly are. But in order
to attract traffic to these lines, both
passenger and goods traffic, it would
be worthwhile charging a lower rate
on these lines so that by and by, large
numbers of passengers and more goods
may go over these lines and these lines
will also become economic.

I am glad the Railway authorities
have decided to give and continue cox~
cessions. There are concessions fur
going to hill stations, apart from other
concessions like those for student par-
ties and others. But I would like to
point out that in our country the gene-
ral public are not yet fully alive to the
beauties of hill stations. Therefore I
am afraid these concessions may not
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be very much availed of by the large
majority of the people. On the other
hand it is common knowledge that our
people havea religious incentive and
every year we see hundreds of

thousands going from place to
Pplace, coming from our places
in the South to the North,

to Banaras, Prayag and people from
here also go to the South, to Rameswa-
ram and other holy places. This reli-
gion is a very powerful sentiment with
our people. Why not this sentiment
be made use of by the Railways by
arranging concessions for going to these
places of pilgrimage? There may be
special concessions for going to these
places all the year round and also con-
tessions for certain religious festivals
and seasons

Then there can be concessions for
seasonal times, especially in the matter
of goods traffic. This has not been pro-
perly planned out even today. For
instance, the area has to be divided into
crop zones and when a particular crop
is to be harvested, when that parti-
cular harvest season comes, that area
should be provided with more wagons.
In fact, this 1s a common difficulty ex-
perienced everywhere. When the sea-
son is on, they do not get the wagons
that they need. For instance the sea-
son for oilseeds comes on. Ground-
nuts come in and I do not find wagons.
When the crop comes to the market,
the merchants place orders for wagons
and then the Railways think of getting
the wagons and very often they are
not able to supply the necessary num-
ber. So I suggest that they should ex-
amine this question. make a map of
these crops. see in what part of the
year they are harvested and then they
would be able to arrive at a reason-
able figure for the number of wagons
that they should make available at
that particular season.

The other factor that has been dis-
couraging goods traffic—it has been
already referred to—is the delay that
takes place in transhipment of gaods
at the junction stations and at the
transhipment points. There has been
this delay and I think the Railway
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Board are seized of it and every effort
should be made to reduce this delay
as much as possible.
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As regards the giving of concession
in freights charged for fruits and other
articles, judicious selections should be
made of these articles or commodities
and then this concession should be
given. Of course, this is being con-
sidered by the authorities and there-
fore I need not say much on this point.

Next I would refer to the necessity
of speeding up our trains. This is an
important factor for diverting a large
traffic—especially passenger traffic—
which 1s now resorting to buses, on
to the railways. Nobody would like to
travel by buses if he could get railway
conveniences and if he could go to
his destination at the same time as by
bus, for it is certainly more comtorta-
ble to go by a railway train than by
a bus. Of course, some of the trains
have been speeded up now and I must
congratulate the Railway Administra«
tion on this. But wherever possible
this speeding up should be done.

The next topic that I would like to
refer to is the subject of our rolling
stock. It has been a matter of high
appreciation that the Railway Minister
has set before himself the goal of self-
sufficiency. Every effort is made to
provide the railway stocks that are
necessary and to produce them within
the country. Except for some railway
stock that is now being imported from
abroad, and some small engines and
other stock the rest is all made in this
country. In this connection, while
appreciating the efforts that are being
made, I want to suggest to the Railway
Minister to take advantage of the Pub-
lic Account Committee's remark in
its report in the matter of nationa-
lising the Telco factory. We know the
Government have entered into a con-
tract with the Telcos for boilers. The
Telco factory has not been able to
fulfil the hopes that the Government
had placed in them and there jis a
long history connected with that.
Now to our regret we find that the
losses which the Telcos incurred have
been capitalised. But the Government
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should, in order to increase the pro-

dubtion in this Telco factory, attend to

the suggestion which the Public Ac-
counts Committee have made. I am
reading out the remarks of the Public
Accounts Committee:

“While on this subject, without
pronouncing any opinion on the sub-
ject of the nationalisation of indus-
tries as such, it appears to the Com-
mittee that in the case of an industry
which caters entirely for Government
purposes, such as the locomotives
or the ammunitions factories, there
is obviously a strong case for the
State-ownership and management of
such an Industry.”

‘The arguments may be different in the
.case of an industry which caters only
partially to the needs of Government.
But I must say that though the Telco
caters to the Government partially,
its bulk orders are from the Govern-
ment. So this suggestion could be made
use of. Further, the Committee says:

“The Committee trust that Gov-
ernment will give consideration to
this view and come to an early deci-
sion on the advisability of their
taking over the Telco for the manu-
facture of boilers and locomotives
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and run it as a State-owned indus- |

try.”

The Railway Board or the Railway
Ministry must have examined the con-
sequences of this step. I would like
the Railway Minister to throw some
light on this.

The Telco are expected to deliver
50 boilers a year. I wonder whether
they will be able to do so. Up till now
they have delivered only 50, for all
these years.

Pror. G. RANGA: What about Chit-
taranjan?

SHERI GOVINDA REDDY: At Chit-
taranjan, of course, there is provision
for increasing the delivery, from 100
4G 120 and then on to 200. I am indeed
very proud of Chittaranjan. The other
day I had the honour of seeing the
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Chittaranjan Works and the 100th

Engine that they had manufactured—
The Chittaranjan.

In fact it presented a very proud
§ight We went through the workshop
in détail. It is a great national asset
and, theirofore, I have no doubt that
Chittaranjan will be able to rise to

the anticipations of the
Minister.

Railway

I must also, in this connection ex-
press the appreciation of this House
for the foreign help that the Railway
Ministry has been able to get—120
broad gauge iccomotives under the
Colombo Plan and 100 from the United
States under the Foreign Assistance
Programme. This is no doubt a great
help and our thanks are due to those
countries for the generous assistance.

T will next come to the question of

new lines. I will not take much fime
on this.

Mgr. DEPUTY CHAIRMAN: You
have already taken half an hour.
SHrr GOVINDA REDDY:

. . I will
finish within five minutes.

I thank the hon. Railway Minister
for agreeing to get the Hassan-Manga-
lore line surveyed. The other thing
that has been represented is that a
new line should be constructed from
Chitaldroog to Bellary. The special
justification for this has been that this
area is a chronically famine area and
that construction of this line would
help in providing work for the people
and also help in providing much needed
transport facilities. A survey has been
made in the past buf that was a hurried
one. I was connected with that and I
know the facts. I would, as such, take
one or two minutes in explaining the
position. In 1945, we had famine in
that area and, on account of the pres-
sure brought by the public, the Mysore
Government ordered a survey to be
made, of course, with the approval of
the Central Government, of this line.
Those people did it hurriedly, that is
one thing and, secondly, they had no
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knowledge of the conditions prevail-
ing in that area. The man who survey-
ed it had no knowledge of the crops
that were grown in that area. the nor-
mal traffic that was going on and so
on. In fact, we were at pains to ex-
plain that there was a large flow of
goods traffic and also passenger traffic.
I would like the hon. Min'ster to keep
this fact in mind. I would not have
pressed him if it were like any other
line but I am pressing this because
{from Chitaldroog to Bellary the whole
of this area is a chronically affected
area, the people are very poor and very
backward and the rains are scarce |
which results in people suffering from |
food shortage every year. It would |
te worthwhile to take up construction

of this line.

[Shri Govinda Reddy.] [
|

J

[

A line from Kadur to Chickmagalur
and Sakhleshpur should be constructed.
The justification for this is that this /
une would run through the Malanad
area which is very backward and as
such the question of constructing a |
line in this area deserves the closest |
attention of the Railways.

1 would support the suggestion made
by Mr. Hegde for the electrification of
the Mpysore-Bangalore line. Although
the initial cost would be high, I ca'n
assure the Railway Ministry that this
line is a very paying one. In fz.a.ct |
there has been a steady flow and in-
crease of traffic from Mysore to Banga- |
jore not only because Mysore is a
famous place for its natural scenery
but because Mysore is famous for vq’y }
big ceremonies like the Dussera which ‘
attracts lakhs and lakhs of passengers
every year. This line, if electrified,
will certainly not prove a loss but, on
the other hand, would prove of bene-
fit to the railway system.

I have other points but since my
time is up and since I have already
over-taxed you and the House, I would
not like to take any more time. I
would congratulate the Ministry, Sir,
for presenting a very clear, outspoken /
and frank account of our Railways. |
I must congratulate also the railway
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staff who have worked in bringing out
such a good Budget.
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Surr B. C. GHOSE (West Bengal):
Sir, if I draw your attention to cer-
taln aspects of the working of our
Railways which I do not consider to be
so good or to some aspects which
require the special attention of the
hon Railway Minister, it does not
mean that I am unconscious of or that
T do not appreciate the achievements
of the Railway Minister. In his if
I may say so, characteristically unos-
tentatious way, the Railway Minister
has been trying to do his best in im-
proving, say, passenger—particularly
lower class passenger—amenities and
staff amenities; not that what he has
done is to be considered as satisfactory
and I do not think that the hon. Minis-
ter himself will claim that. I have
nou doubt that he himself is aware of
the magnitude of the task that faces
him. Further, the decision that he
has taken to explore whether the idle
capacity in the engineering industry
may not be utilised for the production
of railway material and rolling stock
is a happy one, is a laudable one, and
I hope it will yield fruitful results.
Il would also be, I think, ungracious
on my part not to express my gratitude
for the proposal made by the Railway
Minister to electrify the suburban trains
in Calcutta. Anybody who is aware
of the conditions in Calcutta, with its
overcrowding, would realise that it is
in the interests not only of the Rail-~
ways but of the health of the people
and, peace and tranquillity, if I may
say so, in Calcutta that assistance
should be given towards dispersal of
the population from Calcutta to neigh-
bouring and outlying areas.

SHri O. V. ALAGESAN: Perfectly
right.

SHr1 B. C. GHOSE: Before I come,
Sir, to three or four main points, I
may briefly refer to certain other
features which are rather disquieting.
The first is the sticky revenues and
mounting expenditure and I do not
think it has been quite wise to increase
our revenue estimates for the next
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year. I do not want to waste time on
the point which Mr. Hegde raised but
I would say only this: our observations
last year were for 1953-54 and not for
1952-53. In regard to 1952-53, the Rail-
way Ministry itself had under-estimated
to a large extent the revenues to be
expected even in the Revised Estimates;
apart from that, if there should be a
recession in America—and there are
two opinions on that and we are not
sure whether there will not be any—
then that will affect international move-
ment of goods which would also affect
railway earnings.

Then there 1s the question of dwindl-
ing surpluses and dwindling contribu-
tion to the Development Fund. None
of these features is good. There is
alsn the short-fall, as the hon. Minis-
fer himself had referred +to, in our
resources for financing the Five Year
Development Plan in so far as the
Railways are concerned, a short-fall
of about Rs. 60 crores. The Railway
Minister has net indicated as to where-
from he is going to find the funds for
financing the development schemes of
the Railways as envisaged in the Five
Year Plan. In this context he had
referred to the adjustments of rates
and fares and.he had also mentioned
that there were certain factors which
might lead to further increase in work-
ing expenses in which case a readjust-
ment of rates and fares might be con-
sidered necessary.

Of course the Chief Commissioner of
Railways in a statement has attempted
to alleviste the fears that the public
entertained in this matter, but I would
like the Railway Minister himself to
make a statement and to be more
communicative than what was con-
tained in the cryptic sentence that he
vsed in this context. There was, as
he may know. some fear in the public
mind that rates on coal might be in-
creased because there were other fac-
tors. There is a tribunal going into
the question of miners’ wages and that
may increase costs and that may in-
crease coal rates which may increase
railway costs and that therefore the coal
freight rates might be increased. But
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« ireight rates only on coal should not
be considered separately—not separate-
ly from the question of overall rates.
In this context also the question of
the contribution by the Railways to
the general revenues arises. The Rail-
way Minister had indicated that there
would be a review this year in the
system of contribution by the Rail-
ways. But I think, taking all factors
‘ mto consideration—the dwindling sur-
pluses, mounting costs and st.cky reve-
| nue—it would be necessary to press for
a change in the system of contribu-
‘ tion by the Railways to the general
revenues. Incidentally I should just
like to mention that the hon. Minister
had statea that a Committee of the
House will consider this question and
I take it that that means a Committee
of both the Houses because the Com-
mittee was suggested by the Constitu-
ent Assembly when there were no two
Houses and the Constituent Assembly
stated that the House will consider
the question and the successor to the
Constituent Assembly is the Parlia-
ment, ramely, both the Houses.

SHr! K. S. HEGDE:; Even under the
Resolutions of 1924 and 1943 it was
the respresentatives of both the Houses
that are to be associated in consider-
ing such proposals.

SHrr B. C. GHOSE: It may be so
but the Railway Minister in his speech
used the singular number and that is
why I am just mentioning this fact.

Now, Sir, I come to my main points.
The first is about the regrouped rail-
ways. Sir, on the question of regroup-
ing, it is unfortunate that we have
not had much facts from the Minister.
He himself had stated that the position
was not yet clear. A pamphlet has
nlso heen circulated to ug which, I
am sorry to say, is neither very instruc-

tive nor very illuminating. A few
questions arise in this connection.
First, what has been the economic

effect so far as a result of regrouping?
At least the Railway Budget does not
glve any indication of any savings
effected. Of course some mention is
made in the pamphleét that has been
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{Shri B. C. Ghose.] and the other with certain readjust
circulated to us of improvements here ment of the old E. I. R. section?
and there as a result of regrouping. Sir, I am not urging this for
What I want to ask is this. Was not any political purpose. My only object
there some improvement in railway , is the efficiency of the Railways. Al-
operation from year to year previously, = though I know that in its origin politi-
even when there was no regrouping?  cal considerations played quite a con-
That was a normal feature. Every- siderable part in the regrouping of the
where there was an improvement even  railways in that part of the country,
apart from regrouping. What has yet I am not for a moment suggesting
been the special effect of regrouping? that that should sway us now. What
I want is that what had originated
in politics should not be made immu-
tatle on grounds of prestige. Let there
be a committée of enquiry, an impartial
committee not consisting merely of
railway officials because there are very
strong opinions held on either side
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Then, Sir, mention has been made
-ci an improvement in wagon move-
ment through certain junctions say
for example, Moghalsarai. Compared
to 1951, in 1953, both up and down,
some 120 to 140 wagons more are re-
poried to be moving. Now is that due

to regrouping? During 1952 and 1953
we had some 16,000 to 17,000 more
wagons in our rolling stock. Would
not that, even apart from regrouping,
have had some effect on the move-
ment of wagons through Moghalsarai
or other junctions?

Then, as you know, Sir, regrouping
came in for a lot of criticism in so far
as it related to the system set up in
Eastern and Northern India. As a
matter of fact I have personally not
much knowledge of Southern and Wes-
tern India, but most of the criticism
was centred on the regrouping of rail-
ways in Bastern and Northern India,
and particularly in regard to Eastern
Raitway. The reason was that the
Eastern Railway itself used to carry
very heavy traffic. That was one thing.
Another was that two separate systems
of administration were brought to-
gether—B. N. R. with its district system
and the E. I. R. with its divisional
system—and it was apprehended, and
I believe that the apprehension has
been found not quite incorrect, it was
apprehended that they would not work
properly. A third factor is that we are
having a steel plant in Rourkela which
would mean heavier traffic on that rail-
way. Would it not therefore be desir-
able to consider as to whether, as was
the original proposal or the proposal
at some time or other, there should
not be two railway systems there in-
stead of one—one railway consisting
primarily of the old B. N. R.

even among the officials. There should
be some impartial non-official asso-
ciated with it so that they may come
to a just decision.

.

The second point that I want to take
up is about the rolling stock to which
reference was also made by other hon.
friends. Statistics are, it is said, con-
fusing and confounding to hon. Mem-
bers. With statistics it would be diffi-
cult to beat the Railway Ministry. I
have tried to find out as to what were
our arrears, what were the targets set
up and what remains to be done. But
1 found to my dismay that in different
Government  publications different
figures are given. For your informa-
tion 1 will give you certain figures
appearing in the Five Year Plan and
in the other publications subsequent
thereto about the number of locomo-
tives or coaches or wagons that would
have to be replaced by 1956. In the
Five Year Plan locomotives to be re-
placed have been shown as 2,092. Ac-
cording to the White Paper on Indian
Railways which was circulated in
February. 1952, the number was—if
you calculated it it would come to—
2,640. In the pamphlet that was issued
to us the other day with the railway
papers it is shown as 3,596.

SHrr K. S. HEGDE: The pamphlet
refers to the position at the end of the
Plan Period whereas the Five Year
Plan refers to the position from the
beginning of the Plan.
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SHR1 B. C. GHOSE: Coaches to be
replaced is, according to the Five Year
Pian 8.535: according to the White Pa-
per §120 and according to the pam-
phiet 9916. Now coming to wagons,
atcording to the Five Year Plan it is
47,533; according to the White Paper
52,500 and according to the latest pam-
phlet 73,371.

Pror G. RANGA:
flated or what?

SHrt B. C. GHOSE: Let the hon.
Minister answer. I am quite sure of
my own facts.

Have they in-

Then about the targets and achieve-
ments I find that the target for locomo-
tives in the Progress of the Plan which
was issued in January 1954, and which
was circulated to us a few days ago,
the target is set at 1,038 locomotives
and in the Railway Five Year Plan
pamphlet it is set at 1,611. As regards
coaches they are put down as 5,053
and 5,786, The figures for wagons are
61,000 and 59,293. Now the targets
are also, I might say, not related to
what might be achieved on a considera-
tion of what we have done in 2} years’
time so far. I have not the time to
glve you all the figures. Say, for
example, in respect of locomotives.
achlevement is only 467 up to Decem-
ber 1953, but the target in the Rail-
way Five Year Plan pamphlet is stated
to be 1,611. I do not think, Sir, that
that can be achieved.

Then the hon. Minister also stated
in his Budget speech that practically
a1l the increased procurement has been
plannad on indigenous production in so
far as wagons are concerned. I wish
that were so but if what is stated
in the Progress Report on the Plan
which was issued in January 1954 by
the Planning Commission is correct, I
{ind that about 12,300 wagons are still
proposed to be imported from outside
out of about 40,000 that remain, to be
placed on the lines, being the balance
of 61.000 wagons. What I would like
the hon Minister to do is to
give us the exact position once for
all as to what are the arrears and
what is the target which he reason-
ably expects to achieve within five

l
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years’ time so that no high hopes are
raised.

The third point which I would men-
tton is a serious matter. It is in re-
vard to the use of railway coal—coal
from State collieries. Now I under-
stand the State collieries supply coal
for use by the railways and from the
reply to a question that I had put
down here, I find that almost 85 per
cent. of the coal raised in State collie-
ries are despatched to the Railways for
use by the railways as steam coal.
You may know that when coal is rais-
ed, about 30 per cent. of that is run
nf mines consisting of slack and pow-
der. It is not steam coal. If 85 per
cent. is being used as steam coal, then
there is apprehension and presump-
tion that the run of mines is also being
offered to the Railways for use as
steam coal. If that is true then the
Railways will be losing money because

the coal is being charged at the
steam coal rate whereas the run
of mines is priced at Re. 1-1-0

Jess. That requires to be enquired
into. 1 am told that not only are the
State collieries supplying the run of
mines to the Railways but also the
quality of the coal is not what it is
stated to be. It is inferior. If that
is so, then the Railways will be los-
ing doubly, and the loss runs into a
few lakhs of rupees, I am told. I
would like the hon. Minister to enquire
into this matter. If ihis is true, it is
a very serious thing and I wish he
would entrust it to an impartial com-
mittee of enquiry to find out as to
whether there is any truth in this
allegation. If that were true then that
would be one way in which the State
rollieries are stated to be making pro- -

fits.

The last point I want to place pefore
is about the administrative set-up of
the Railways, particularly at the top
level. You may know, Sir, that until
1951 the comstitution of the Railway
Board was that there was a Chief
Commissioner of Railways. Then there
were three members, a Financial Com-
missioner and a Secretary fo the Trans-
port Board, That I believe was the
constitution of the Board. The Chief
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Commissioner was not in charge of
any specific portfolio and was responsi-
ble for the overall functional supervi-
sion and co-ordination of work. He
was adviser to the Government in all
technical matters and had the power
to override his functional colleagues
excepting of course in the case of the
Financial Commissioner in regard to
financial matters. Now in April 1951
the late Shri Gopalaswami Ayyangar
introduced a change. He did away
with the Chief Commissioner and his
ground was this. First he said that
the constitutional changes made it
necessary to alter the functioning of
the Board. T do not understand what
exactly he meant by constitutional
changes making it necessary fo alter
the functioning of the Board. The
second reason—and that is the main
reason—that he adduced in favour
of the change was this. He sajd that
there was now a regular weekly meet-
ing of the Board as a whole with the
Minister where several questions of
policy were discussed and settled and
that the overall co-ordination was
ensured at the Board and at the Minis-
ter’s level. He also said that the need
for an officer of the Board who is not
burdened with departmental responsi-
bilities was not by any means compell-
ing. Now, I would ask you, Sir, to
seriously consider that position—whe-
ther it is guod for the technical effi-
ciency of the Railways. Now, it is
really the Minister who controls the
Board. Formerly, there was the Chief
Commissioner who was responsible to
the Minister and who could override
his other functional colleagues. The
previous system was based on the
Acworth Committee’s recommendations
except in regard to one point that the
members were appointed on a func-
tional basis and not on a territorial
basis. What I want to impress upon
you is that if the Minister himself is
in the Board, not only there is the
question of interference by the Minis-
ter—I am not referring to any parti-
cular incumbent: I know the present
Minister would not want to interfere—
but we are raising it as a general
proposition. The present Minister may

|
|
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be good and may not inleriere uut
there may be cther Ministers who may
want to exercise influence. If the hon.
Minister is present during the discus-
sions on all railway matters, there may
be a tendency on the part of the mem-
bers to please the Minister and not to
press forward points of view which
may be necessary in the interests of
the technical efficiency of the railways.
I am not giving any settled opinion in
this matter but I am bringing forward
certain considerations which T would
like the Minister to examine It ap-
pears to me that the present system
ic not satisfactory. It will be much
better to treat the railways as a tech-
nical subject to be kept apart from
direct influence by the Minister as tar
as possible, because as I have stated
if the Minister is present in the deli-
berations there may be a tendencv for
members to please the Minister anu
not to press that point of view which
is necessary in the interests of the
railways. That is one thing.

Secondly, I would also ask you to
consider this matter, going a step fur-
ther. If we feel that the best system
of organisation for a nationalised in-
dustry is not administration by Govern-
ment Departments but corporations or
statutory board or statutory authority,
then it is time to consider whether the
Railways should continue in the pre-
sent form of administration or a change
should be brought about. If the ex-
perience of other countries show that
it is not desirable that industries or
industrial establishments should be
departmentally run, then it would
stand tfo reason that it will not be
desirable to run an organization like
the Railways which should be run as
an industry, departmentally. Sir, this
is not a question which can be settled
straightway, but I am raising it for
purposes of discussion so that we may
try to find out as to what would be
best in the interest of the Railways
themselves in regard to its technical
operation and in regard to its efficient

running as a commercial
5P, M. - . i
concern. Barring this
larger question of instituting a
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separate statutory authority or Board,
I should like the Minister to
give his serious thought to the
question as to whether something of
the type of organisation which existed
prior to 1951 should not be set up
again. The question of cost is really
not at all material, because I believe
that the cost that was involved and
was indicated by Shri Gopalaswami
Ayyangar was about Rs. 3} lakhs which
is very small. So, I should like the
hon. Minister to give his seriout
thought to this matter and also te
agree to certain enquiries which I would
like him to undertake in the interests
of the Railways.

Sar1 T. R. DEOGIRIKAR (Bombay):
Mr. Deputy Chairman, when the Bud-
get Session commences, everybody is
~11a.¢ .f atner an increase in the pos-
tal rates or the passenger fares or an
mncrease 1 tne taxes. I congratulate
ike Railway Minister on his dispelling
such fear. I congratulate him also on
the all-round progress that has been
made in this utility-cum-commercial
concern. If a foreigner were to come
here and observe the progress that we
have made since independence and
compare it with the state of affairs
prior to independence, he would cer-
tainly speak in terms that would
gladden us. In assessing the progress,
more importance should be given 1o
the attitude, the capacity, the integrity
and the outlook of the workers. Judg-
ing from this standard, we must say
that our workers have changed and
are fast changing. They are very
courteous in their behaviour even to
third class passengers. We heard very
few complaints about their abusing or
manhandling our unfortunate passen-
gers in the third class. Even in our
factor.:s and our railway workshops,
efforts are being made by our workers
to see that maximum production is
brought about. The real strength of
any organisation lies in the human
element which co-ordinates rights with
responsibilities. So, along with the
Railway Minister, it is our duty to con-
gratulate the railway workers also.

Every year we hear complaints about
overcrowding in trains. This year is
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no exception. May I request the hon.
the Railway Minister to approach the
Statistical Department with a request
to prepare a chait in which the num-
ber of seats, the number of passengers
on an average and the ratio of the
s2ats to the passengers will be shown.
If that is done, then it will be possible
for us to understand the real nature
of the over-crowding. In my speech
in the other House in 1951, I had
worked out these figures and had
shown that in the third class for every
four passengers there was one seat anc
that in the first class for every 245
seats one passenger was available. My
calculations were subject to correction
but if statisticians undertake this work,
we will get a correct picture of this
over-crowding. If these calculations
are not possible on an all-India basis,
let us have them on a zonal basis and
even if that is not possible, let them
be on a train-wise basis. And even if
that is not possible, let there be some
random sample surveys. If we know
where we stand exactly, the Railway
Administration will be able to sug-
gest certain remedies to do away with
aver-crowding about which we are
complaining so much, Some two
months ago a friend of mine was tra-
velling from Delhi to Bombay by the
Frontier Mail. 1 was present on the
platform to see him. The accommoda-
tion advertised in that compartment
was 13 and 53 passengers were either
standing or sitiing there. My friend
afterwards reported to me that at ne
time were there less than 40 passen-
gers in that compartment. So, in spite
of the fact that we are putting new
coaches on the lines, over-crowding
has not diminished on certain lines
and on ceriain trains I do not know
when the {arget of one seat for one
passenger will be reached, but an
attempt should be made as early as

possible to see that every passen-
ger who pays is provided with 2
seat.

Com'ng to the coaches, I have a
suggestion to make. If we see the
voaches at any station, we find a variety
nf patterns. In some coaches the ben-
ches have their face to the front; in
others they face the back. Some seats
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are near the window; some seats are
in between. Some coaches have two
berths; some coaches have one berth,
and some coaches have no berth at
all Then, if you look to the accom-
modation, you will find that certain
coaches have accommodation for ten;
others have accommodation for 100. I
do not understand why we should not
have standard coaches. After 100
years we have not been able to evolve
as yet any standard type of coach.
1 would therefore request the hon. the
Railway Minister fo have standard
coaches. My object in making this
suggestion is to make more accommo-
dation available to the third class
passengers. If in road transport more
passengers could be accommodated in
a certain specified space, why should
not that be possible in our railways,
I can not understand.

Then, Sir, coming to the hon. Minis-
ter’s speech on the Railway Budget, he
said that he will be inviting the House
to set up a committee to review the rate
of dividend that is paid to the general
revenues by the Railways. Doubts
have been expressed here as to whether
this House also will get representation
on that Committee. It is therefore
essential for us to express our views
on that also. On page 49 of the Pro-
gress Report of the Five Year Plan on
Indian Railways, we find that beginn-
ing from the year 1951-52 we have paid
Rs. 127 crores as dividend to the Gene-
ral Finance. Over and above that, we
have pald certain profits to the General
Finance as well. I speak subject to
eorrection. On a rough estimate the
Railway Administration has paid dur-
ing the last 4 years a sum of Rs. 150
crores but nothing has been paid till
now by way of repayment of the
capital. I would therefore make a
suggestion to the Committee that this
capital which is heavily pounding the
Railway Administration should either
be completely wiped out and if thatis
not possible, then there is another
alternative. A moratorium should
be granted to the Railways for the
entire plan’s period i.e., for a period
of twenty five years and after
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that, the repayment of the capital
and payment of the dividend should
commence. If this second alter-
nauve not feasible, then I have a
third alternative. Out of the 4 per
cent. dividend that we pay to the
general fund, 2 per cent. should be
treated as dividend and 2 per cent.
as repayment of the loan.

Pror. G. RANGA: Why?

Surr T. R. DEOGIRIKAR: The rate
of dividend should be reduced and the
profits we pay to the general fund
shonld be treated as repayment of the
loan. This is essential for two pur-
peses.  All the surplus that is avail-
able for the Railways is necessary for
investment in the development pur-~
poses, and then there is another thing..

[Mr. CHAIRMAN in the Chair.]

A day should come when the passen—
ger fares should be appreciably re-
duced. That will only be possible if
the burden of debt becomes lighter.
The operating ratio in India is 80 per-
cent., in United Kingdom it is 90 per
cent., in the U, S. A. it is 76 per cent.,
in Canada it is 93 per cent. and in the
Australian Railways it is more than
100 per cent. That means that our
gross income is more than our working
expenses. Comparatively our income
is higher but that is necessary be-
cause we have to make good many
developments in our Railways. In
U. S. A. per employee earnings are
Rs. 43,115, in Canada they are
Rs. 23,000 and in U. K. they are
Rs. 10,000......

Surr J. S. BISHT (Uttar Pradesh):
How did you get the figure of the
U. S. A? There are 700 companies
there.

SHrr T. R. DEOGIRIKAR: They are
in the book there. Government have
kindly supplied you with the papers
and you can see it on the last page.
Everything is there. In U. K it is
Rs. 10,000, in Canada it is Rs. 23,000,
in the South African Railways it is
Rs. 8,000 whereas in India it is only
Rs. 3,000. I do not want to draw any
conclusion from this. I simply want



789 Budget (Railways), 1954-55— [ 23 FEB. 1954 ]

to bring this to the notice of Govern-
ment and to see whether that has
anything to do with the efficiency of
our workers or whether there are
other factors in getting such less earn-
ings.

Pror. G. RANGA: What about the
standard of living of the other people?

SHr1 T. R. DEOGIRIKAR: It is for
them to decide. In the Public Ac-
counts Committee report on Railways,
much has been said against the agree-
ment entered into with Schlieren, a
Swiss firm of coach-builders. I would
like to know from the hon. Minister
whether that agreement stands today.
We want to know whether orders for
the third year are| given, how the
advance is to be recovered, when the
coaches contracted for are going to
come and whether that agreement is
going to be cancelled or not. There
are two or three things......

Surt O. V. ALAGESAN: A supple-
mental agreement has been conclud-
ed—no cancellation.

Syrr T. R. DEOGIRIKAR: In the
P. A. C. Report there are two or three
other matters also, and this House is
entitled to know what has become of
them. Sir, it has been said in the
speech of the hon. Railway Minister
that they will get an income from the
Barsi Light Railways which has heen
recently taken over by Government.
It is a fact and a very painful fact.
It will be wrong to get any surplus
from that Railway until we make suffi-
cient investment for overhauling the
whole Railway from top to bottom.
Personally 1 think there is no parallel
to this Railway in any part of the
country. I cannot understand why the
Government paid Rs. 1,80,00,000 for
purchasing this scrap. The coaches,
the wagons, the locomotives and
the Railways have become perfectly
useless and unfortunately the traffic
is the Theaviest on this line.
Unless we replace the whole structure
and make necessary additions, com-
plaints from the people will not
disappear. Can you Iimagine a
Railway on the stations of which
there are no platforms? Can you ima-

135 CSD.
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gine a Railway which has no lava-
fories in the coaches? Can you ima-
gine a Railway where there is no pros
vision for drinking water? Can you
imagine a Railway where the waiting
rooms and the stations are only tin-
sheds?

Tue MINISTER ror RAILWAYS
AND TRANSPORT (SHR1 LaL BaHa-
DUR): The hon. Member is creating
a misunderstanding in the House. It
will be taken as if we are responsible.
Please make it clear that the previous
Administration was responsible and
not we.

Pror. G. RANGA: This Administra-
tion paid one crore,

Surt T. R. DEOGIRIKAR: Yes, the
former Administration was responsi-
ble for it. And the burden for improv-
ing it is on your head. I want to bring
to your notice the gravity of the situa-
tion and the capital that will have
to be provided for for improving the
same. This Barsi Light Railway makes
the travellers tfravel in goods wagons
and over and above that, they are
required to pay 12} per cent. surcharge
for these comforts. The hon. Deputy
Minister told me the other day that
there were no surcharges anywhere
on the Railways. I know at least of

two instances—Ambala-Kalka Rail-
way is ome and Barsi Light
Railway is another. Of course
he can correct me if I am

wrong but so far as my information
and knowledge goes, there are sur-
charges in two Railways. So I would
request the hon. Railway Minister to
come to Kurduwadi at the time of Asha-
dhi fair in July and spend some days
there. He will realize the real situa-
tion and will be convinced of the truth
of what I am saying here. 1 was in-
strumental in setting up an Advisory
Committee and that lasted for 2 years.
The Railways had no inclination to
set up any Advisory Committee at all
but afterwards they had to yield and
I know the information at first hand
and therefore I am putting it before
you. If the hon. Railway Minister
spends a few days there, I am sure
he will be disgusted with the whole



791 Budget (Railways), 1954-55— [ COUNCIL ]

[Shri T. R. Deogirikar.]
thing and repent for having purchased
this Railway. So I say this Railway
needs complete overhauling. The fam-
ous Vithoba’s temple at Pandharpur
is the chief attraction there. There
are four fairs every year and each fair
is visited by a lakh of people. So I
most humbly request the Railway
Minister not to get any surplus from
this Railway. Let there be as much
deficit as possible and if you have
not provided for anything now, at
least in the Supplementary Budget
make a provision of Rs. 1 crore and
unless you do that, il will not be possi-
ble for me or for you to exist because
we representatives are in a very diffi-
cult position. We have to represent
you outside and we have to represent
the people here. So we are in a
very delicate position. So I would
request you to consider this Barsi
Light Railway which you have pur-
chased in the light of my remarks. My
friend Mr. Hegde reterred to the Rail-
way in Ratnagiri District. I am thank-
ful to him for that. In the press and
from the platform we have been agi-
tating for this Railway at least for
quarter of a century. During the for-
mer regime nobody listened to us and
during the present regime also no
attention is paid to us. Therefore we
have left the whole question to God.
If you take up the railway map of
India and examine it, you will find
that that is the only place—that is to
say, from Bombay to Mangalore—

where  there is  mno railway
line. So, I would earnestly
appeal as Mr. Hegde did, that

if you are going to open up 500
miles of railway line every year, then
give priority to this line, if you possi-
bly can. That is my one request.

were made
and about

Sir, many complaints
here about contractors
catering. But nobody seems to have
tried to see what is behind it. I must
humbly tell you that it is not the fault
of the contractor and if you go a little
deep into the matter you will find out
the truth. I asked a contractor in all
confidence why he supplied such bad
Jood ang he said that he had to pay
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thousands of rupees for getting a
licence and he asked me, “How am I
to make up that money?”

Surr H. D. RAJAH (Madras): Will
the hon. Member tell us to whom they
pay this amount?

Sar1 T. R. DEOGIRIKAR: Pardon?”

Sur1 H. D. RAJAH: Will the hon.
Member enlighten the House as tor
whom these contractors pay thousands.
of rupees for getting their licences?

Surr T. R. DEOGIRIKAR: That is:
something that I cannot tell my hon..
friend here. I can tell him privately
if he wants.

Therefore, I say, if the food is bad,
the contractor is not responsible for it
but somebody else is. That you must.
always keep in mind.

Sir, in the beginning I paid compli-
ments to the railway servants and I
stand by them, except in one respect,.
and that is corruption. You have:
appointed a committee to go over the
whole issue and I am glad that that
committee will be able to do something
good. I wish that committee every
success. But I mention here that
unless corrupton is rooted out at the
top. the petty corruptions will not
disappear.

Sir in the end I must mention that
in spite of the defects that I have
pointed out, we are on the right path,
and the experiment of nationalisation
that we are conducting in this country
is going to be very successful one day
and will have to be imitated by other
countries as well.

Sir, I have done.

Surr P. SUNDARAYYA: Mr. Chair
man, I have to express my sympathy
with the Railway Minister for strug-
gling hard to square the circle, be-
cause tied as they are to an economic
system and to a General Budget framed
under the economic system, I do not
see what else they can do except what
they have already done. So that is
exactly why I have my sympathies
with the Railway Minister,
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Drwan CHAMAN LALL (Punjab):
Poor man.

Surr P. SUNDARAYYA: Coming to
the general features of the Budget be-
fore us, we find the Railway Minister
saying that the programme that was
laid down in the Five Year Plan is be-
ing fulfilled. I studied the statistics
and the various booklets that they had
given us, though certain figures do not
tally with one another. But apart from
that, I need not pick holes to say that
those targets are not being fulfilled.

Take the question of locomotives.
8,209 locomotives were there on the
1st of April, 1951. Of course, 2,554
were over-aged. Another 1,042 would
become over-aged during these five
years. During the current five years,
therefore, about 3,600 owver-age loco-
motives we have to replace. And the
Plan provides for 1,600 locomotives to
be purchased or produced in the coun-
try to replace them, Therefore, on the
whole, we will have only 2,000 loco-
motives over-age at the end of the five
years. There is an improvement or re-
duction of over-age locomotives by 554.
That fact is there and it cannot be
challenged. But the Ministry was also
kind cnough to poin{ out to us that
600 extra locomotives would be neces-
sary to cope up with the increase of
tramfic. Therefore, at the end of five
years, as far as locomotives are con-
cerned, since we cannot get more than
this 1,600 locomotives on purchase or
production and since we have to find
600 locomotives more to cope up with
the increase of traffic, at the
end of the Five Year Plan, we
will have 2,600 locomotives over-age
whereas at the beginning of this five
years period we had only 2.554 over-
age locomotives, Therefore, at the end
of the Plan the progress is—minus 46.
This is not a picture of progress, but
to put it very mildly, it is a picture
of stagnation if not of deterioration.

It is true the Railway Minister pro-
mised that they are going to increase
the capacity of Chittaranjan ILocomo-
tive Works, from 120 in the first inst-
ance to 150 and in the course of the

General Discussion 79 4

next 4 years up to 200. Also Telcois
expected to produce 50 if it is one sin-

gle shift. Most probably the hon.
Minister will also try to work
it  double-shift, either by na-
tionalising it or by persuad-
ing the owners to produce

more, and they may produce about 75
to 80. But my concern is if the average
over-age is 200 engines a year, and we
will be requiring 120 every year to
meet the extra traffic, if the same pro-
gress is maintained in the second Five
Year Plan also, then every year we
will need 320 engines. But the capa-
city of these shops is only about 275,
even if all the plans of the Railway
Minister bear fruit. Even then we will
be less by 50 to 75. Therefore, is it
not time for the Railway Minister to
consider if another locomotive factory
wherein we could produce the extra
locomotives which would be required,
could be started, and not wait for an-
other four or six years and then think
about it at that time? If the Minister
conicerned takes immediate steps to
build another locomotive factory, at
least by the end of the next five years,
we will be able to produce all the loco~
motives and that would be a matter
for congratulation.

What is Chittaranjan Locomotive
Works or the Telcos? They are not
producing all the locomotive parts.
They are not constructing the whole
locomotive here. Of course, 75 to 80 per
cent of them are made, It does not
matter whether they are making about
80 per cent of them indigenously, for
the most important parts are not being
produced here and some of the parts
are patented parts and as such they
cannot produce them at all and they
have to depend on others for those
parts. I do not know how long and
for how many decades we have to de-
pend on foreign countries for these
parts. Are we going to remain depen-
dent on the so-called patents at the
cost of our own industrial develop~
ment? What we want is independent
industrial development and it is a
point which the hon. Minister should
seriously consider because boiler plates,
the huge underframes and thingg like
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these. are not manufactured here and
unless the Minister takes immediate
steps to see that our engines are pro-
duced here, this kind of planning is no

planning and our dependence on
foreigners will continue. It will be
ruinous especially in the context of

the dangers threatening our country.

Sir, coming to the coaching situation,
1 find that there were 19,193 coaches
when the Plan began; about 6,900 were
over-aged and 3,250 more became over-
aged during the current period making
a total of 10,150 out of which we ma-
nufactured or imported some 5,786.
Therefore, at end of the Plan period
the deficit would be only 4,130 coaches.
Here, the Ministry somehow or other
does not consider revealing to us the
number of coaches that would be re-
quired to meet the increased traffic or
to meet the needs of the traffic during
the five years itself. Without those
figures we cannot calculate and find
out whether we are making minus pro-
gress or are stagnant. The Ministry
says that 650 coaches are the number
that are needed for replacement of
over-aged ones in a year; they also
say that nearly 2,000 coaches are being
produced or can be produced by the
workshops and in the Perambur Coach
Factory. This figure may be more by
two hundred or so. From the rosy pic-
ture drawn even after replacing the
over-aged coaches, we will have a
thousand coaches extra per year. If
these statistics are correct then at least
the third class passengers should be
expecting for that glorious day when
the thousand coaches would be added
per year so that from the present
squeezing position they can come at
least to the sitting position.

SHrR1 H. D. RAJAH: Our Chairman
has said that statistics are all wrong.

Surr P. SUNDARAYYA: Comingto
the wagon position we find that the
production capacity is about 11,000;
this, they hope to increase to 12,000.
Taking the 32,000 wagons that would

be required to cope up with the in- | tention.

|
|
’

i

General Discussion 796

creased traffic by the end of the Five
Year Plan we still have 46,000 wagons
to be replaced. Every year we will
like to replace 6,000 wagons which will
become over-age annually. If we do
not want to end in bottlenecks, we
musl have a productirn target not of
11,000 wagons but at least 15,000 to
20,000. Has the Ministry considered
this question? I would advise the
Ministry to take immediate steps to
produce more wagons so that we can
be self-sufficient. I should like to say
here once again that we should not be
carried away by the figures. The point
is whether our factories and work-
shops will be able to produce all these
things without depending on {foreign
countries? I want the Ministry to take
immediate steps and give us an assu-
rance that at least in the course of the
next three to four years that no single
part—it may be heavy steel under-
frames or it may be boiler plates, it
may be some of the patented things—
will be imported from the foreign
countries and that we would become
self-sufficient and produce all these
things out of our own skill and out of
our own material. Without such pre-
parations, the Railway Ministry will
have to continually depend upon the
foreigners. Whatever may be the plan,
as long as you depend on foreign im-
ports for your supplies you will be run-
ning into bottlenecks, '

Coming to the construction of new
lines, we find the Minister pleading
that after all we are only trying to re-
place in the First Five Year Plan and
that in the second Five Year Plan we
will be having a big programme of
construction of new lines. In that
connection I want to bring to the
notice of the Ministry that apart

[THE Vice-CHaiIRMAN (SHR1 K. 8.

Heepe) in the Chair.]

from the question of alink up between
Cape Comorin and Bombay there are
s0 many other important links to
which hon. Members have drawn at-
I want to bring to the notice
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of the Minister the question of cons-
{ructing a line in the middle of the
Andhra State, from Hyderabad to
Macherela and then to Cuddappah,
ultimately to be linked with Banga-
lore. This is one of the lines which
will traverse a territory in which
there is no rail communication or
any means of communication. This
is one line which will develop the
whole of the Andhra State. I also
want to draw the attention of the
Minister to the question of railway
lines in Orissa, from Talcher to Sam-
balpur and other places. There are
large tracts which are undeveloped.
Apart from the other lines which
Government may be considering,
these places must also be considered.
I am mentioning them because I do
not want that they should go without
an advocate, Whenever the Ministry
is thinking of mew lines, they should
have in mind all these areas that I
have mentioned.

I would also like the gquestion of
the narrow gauge lines to hbe consi-
dered in this connection. I have lis-
tened to the eloquent description of
the Barsi Light Railway. Of course,
the Ministry may have its own rea-
sons for purchasing this system at a
cost of one crore and ninety lakhs
of rupees. I do not want the Minis-
try to spend another one crore and
odd rupees in rehabilitating the ram-
shackle system and keeping it as a
narrow gauge system. The better
thing would be to consider the ques-
tion of converting it into a metre
gauge line so that the whole of that
system can be linked up with others
and that whatever money that Gov-
ernment may have to spend, may be
one crore or three crores or five cro-
res, would be worth while instead of
being wasfed on the narrow gauge
system. They are mnot coaches but
cages.

I would like to draw the attention
of the hon, Minister to paragraph 20
of his speech wherein he has said
that he has decided to set up a com-
mittee to advise on the manufacture
of certain special types of wagons
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narrow gauge locomotives, ete. 1t is
good and we welcome the suggestion
of a Committee going into the ques-
tion of utilisation of the idle capa-
cities of engineering plants so that we
may become self-sufficient. I would
like the Ministry, before embarking
on construction of narrow gauge
locomotives, to consider the possibi~
lity of taking a policy decision on
the conversion of narrow gauge lines
into metre gauge lines thus having
only two sets, broad and metre
gauge in the country. This way we
can rationalise our expenditure and
our production also.

I have got plenty to say in regard
to passenger amenities, The Minis-
try has provided with a pamphlet
and so many other papers which in-
form us of what the Ministry has
been able {0 do with regard to giving
more amenities to passengers like
provision of more electric fans, pro-
vision of a larger number of lavato~
ries, provision of more shower baths
ete. It reads very good but, Sir,
normal passengers are not very much
worried whether they get electric
fans or whether they get shower
baths when they do not have place
even {o sit or stand.

The main problem and the first im-
portant thing is: How to remedy
this overcrowding. I can understand
the Ministry pleading: “For that
you must give us some more time to
build more coaches or to double the
tracks or to lay more loop lines
so that more trains can be placed
on the rails” All that is true,
but, even with the existing limita-
tions I would ask the Ministry whe-
ther they are doing all that is pos-
sible or whether they are not guilty
of giving more attention to the com-
forts of upper class passengers and
then only looking after the needs of
the third class passengers. I feel so
and I am right also that the Ministry
even now devotes more attention to
the upper class passengers’ needs
than to the third class passengers’.

Sur1 H. P. SAKSENA: And that is
by the abolition of first class, isn’t it?
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Surr K. L. NARASIMHAM (Mad-
ras): But there will be air-conditioned
coaches in their place.

SHR1 P. SUNDARAYYA: 1 am com-
ing to that. It is being made very
much of that first class has been abo-
lished. It is good that first class has
been abolished, but I am only sorry
that for some reason or other the Rail-
ways are having still another 36 or 38
railway lines with first class accdtho-
dation.

Surt O. V. ALAGESAN: It is 15.

SuR1 P. SUNDARAYYA: In one of
e v own reports [ remembper to fave
cume across 36 or 38 lines. Anyhow I
stand corrected. They are keeping
them because they have not yet got
the air-conditioned coaches to replace
them. Otherwise why should they
keep them? When we supported abo-
lition of first class—and even now we
support it—we thought that those pas-
sengers whe were travelling by first
class would get themselves accommo-
dated in the second class so that the
trains could be enabled to carry more
coaches for third class passengers. I was
told by some of the station masters,
especially on the Grand Trunk Line,
that they could not put more coaches
because there is the standing rule that
there should be always one coach less
than the full capacity of the engine to
haul. That means that if an engine
can haul 10 coaches they put only 9
coaches so that the 10th coach can be
put in case of an cmergency. And what
is the emergency? They described it
like this. that some Minister or some
high official may take it into his head
to travel in which case a saloon has
to be attached. 1 am not referring to
.the present Railway Minister because
I know that he consistently refuses to
travel in a saloon and he goes by the
ordinary second class. There was a con-
troversy also on that between the Rail-
way Board and the Ministry concerned.
All that I know. Because the old rule
still continues that there should be one
coach less so that in case of emergen-
cies when the Minister travels or some
high official travels immediately a
saloon can be attached to it. It may
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be that the Minister or a high official
may travel once a year on a particular
line, but for 364 days the whole train
has to go with one coach less on all
the lines and so to that extent the pas-
sengers suffer. I woulg like the Minis-
try to alter that rule if it is there.

Then the overcrowding is so bad in
the third class. You are not giving
sitting accommodation. What you are
giving is standing accommodation or
squeezing accommodation. This way
matters cannot be improved. On the
top of it to increase railway receipts
you issue Travel-As-You-Like tickets
and you also run special trains for the
Kumbh Mela and other festivals. 1
have no objection to them because the
needs of ihe people have to be consi-
dered and more traffic naturally means
more earnings. But the point js when
you give these concessions—and quite
naturally you are to give more con-
cessions—is it not the job of the Rail-
way Ministry also to have more coach-
es and more trains to meet the increas-
ing traffic. With the existing number
of coaches and the existing number of
trains, although you issue Travel-As-~
You-Like tickets, it is a hell to travel
in these trains. 1 have travelled dur-
ing that period of concession and it
requires super-human patience to sit
for 36 hours from here tc Be:wada in
that Grand Trunk train. Although you
have abolished first class on certain
lines you have put air-conditioned
coaches. That means you have given
more facilities to old first class passen-
gers at a cost of three pies per mile
more and this you cannot say is in the
interests of the general masses of the
people. I would point out in this con-
nection the Frontier Mail from Bombay
to Delhi to which you have attachea
two compartments for these old first
class passengers. They can take to air
travel and if they do not want to
travel by air they have got the second
class compartments. Still you attach
two air-conditioned coaches, but what
have you done in respect of third class
bogeys? Normally it is only one bogey
but sometimes it is two. I would re-
quest the Minister to see that this sort
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of cheating the people and looting the
people stops. If you really want that
in that Frontier Mail common people
are also to travel what is the use of
attaching one bogie only? People pur-
.chase tickets in the hope of finding
two bogeys and then get crushed like
sardines in one bogie. It would have
been far better and more humanita-
rian to abolish even that one bhogey
and run a special frain, a special
Janta or convert the Dehra Dun Ex-
press into a Janta Express and speed
it up for such people instead of
attaching one third class bogey
and trying to squeeze in the pas-
sengers in that one bogie. Again
there are these restaurant cars on the
Frontier Mail, the Punjab Mail and all
first class trains. If you don’t have
these restaurant cars there will be
nothing wrong. No suffering would be
caused for the first and second class
passengers Dbecause they have goi
enough space in their own compart-
ments in which they can carry their
own food and if this is not feasible
there are the various important junc-
tions where the train stops for a long
time and where they could be served
with food without any inconvenience
to them. That coach can be a third
class coach whickkr would certainly
provide for a hundred third class
passengers to travel in comfort.

Then I would take up the inter
class. For this the people have to
pay more but not get any benefit
from if. Sometimes it is as bad as
third class because there is no res-
triction on the people that they
should not get into the compartment
if it was already filled up with the
number prescribed. So we have to
pay more but without getting any
benefif. Therefore it is not worth
while to keep this inter class at all in
the present circumstances. The bet-
ter thing would be to increase the
sitting arrangements for the third
clags and abolish this inter class and
that would be more honest to the
people than asking them +to pay
more—practically it is one and two-
thirds of the third class fare—and
have the same conditions as the third

|
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class. Now I come to the food suppli-
ed on which so many Members have
already spoken. Yes, the food is not
only bad but the caterers rob you
also. On the Southern Railway
they supply food at a price of 10 to
12 annas and it is good, decent food,
byt for the same quantity of the so-
called South Indian meals badly
cooked and badly prepared, they are
charging Rs. 1-80 in the Grand
Trunk Express from Delhi to Balthar-
shah. That means for the same am-
ount of food we have to pay double
and get worse food. The Ministry
has been promising to consider this
and other things and it may be so on
many other railways also. Unless
the Government comes forward to
take over the whole catering arrange-
ments and not leave them to the
contractors to cheat the people and
to rob the people, this thing will con-
tinue, Just as they had done on the
Southern Railway why can’t they do
it and have at important junctions
good restaurants where the people
can have decent and healthy food at
cheap rates,

Now coming to the amenities for
the workers, here the Ministry gives
a very glorious picture, but I do not
agree with it. T do hold the Minis-
Of course, they say
for housing and other amenities they
are having a targe* of five crores of
rupees whicl, they say, they have al-
ready reached in the present Budget.
Sir, five crores for these amenities is
not enough at all. The Mitra Com-
mittee reported that to house all the
1a'lway workers four lakh more quar-
ters were necessary. Now what does
the Government do? They have been
constructing at tne rate of 8,000 per
year during the last three or four

years. This year they are construct-
ing 9,700. Next year it would be less
by 1,000. I do rot know why Govern-

ment thinks it necessary to reduce
the building construction whereas
even if they increased it to 10,00™ a
year. even then to overtake the four
| lakh quarters recommended by the
' Mitra Committee it will take at least
| 40 years, if not mare. This is not
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the way of planning. It is the job of
any employer and here it is the job
of the Government or the Railway
Minister to see that their staff is pro-
perly housed and as such a progres-
sive housing programme should be
there. Not 10,000 per year. In fact
it should be increased from year
to  year. If this year it is
10,000 next year it should be
20,000 and so on, so that within
15 years, if not less, you should be
able to provide houses for all impor-
tant workers. And on that plan, give
a hope—'this year, we will build
10,000; next year, say, 20,000 and
the year after next, 40,000 And
thus you can overcome the lag and
provide houses.

It is also the job of the Govern-
ment to provide free education and
free medical service to all its emplo-
yees. Now, there are about 10 lakhs
workers and if you take an average
of two children per family—school-
going children—then for their fees
alone we will have to pay at the
average rate of Rs. 25, and then to
give free education to all the chil-
dren of the railway employees we
will require every year Rs. 5 crores.
And then naturally we will be requiring
another Rs. 5 crores on various ame-
nities like parks, playgrounds, ete.
which the Government says it wants
to provide. Apart from this you
must provide free medical service
which means one doctor for every
thousand of the population. It means
for 10 lakhs of workers—it will be 40
lakhs persons including their fami-

lies—you will  require 4,000
doctors, I do not know how
many doctors the Railways Thave

in their hospitals. In certain hospi-
tals there is one doctor for thousand
workers whereas we require four
doctors per thousand workers and so
we have got only one fourth of the
number of doctors required. In some
places—malarial tracts for example—
there are of course 1;5 doctors for
thousand workers, whereas it should
be six per thousand. Then the
womenfolk of the workers must
have attention from midwives and
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8,000 midwives would be required to
attend to them according to civilised
standards. Even in the matter of
hospital beds today there are 2,789
beds in all the railway hospitals to
attend to the needs of the railway
workers, whereas at the rate of one
bed for 250 persons we will require
16,000 beds. Taking all these things
into consideration, it shows how
backward we are in providing the ele-
mentary needs of our workers. Na-
turally, the Government will plead
that they do not have enough funds
for all these things and that is exact-
ly why I say it is not possible to find
funds as long as you stick to the
general  economic system, cir-
cumscribed as we are by the general
budget that is being made by the Fi-
nance Minister. There should there-
fore be radical thinking about all
these things. Without that I do not
see how you are going to meet these
human demands of the workers and
their families.

Now, there is only one point that
I want to make and that is, some of
the hon. Members have mentioned
that the Minister should not be pre-
sent in the Railway Board, or should
not interfere with the Railway Board
because the members of the Board
who are considered experts in their
line will just okay whatever the Mi-
nisters may say. Sir, we are not go-
ing to accept this principle of techni-
cians running everything—the Railway
Board or anybody running the whole
thing. If they have got technical
skill, they will place it at the dispo-
sal of the organization but the Gov-
ernment must be responsible for the
whole thing. The Government is
responsible to Parliament and to the
people. That means if anything goes
wrong, if any wrong decision is taken
let them be held responsible and let
them not take cover under some tech-
nicians or advisers. Whatever hap-
pens it should be the responsibility
of the Minister so that the Parlia-
ment itself could check, not only
once a year by general speeches, but
In fact much closer check could be
maintained on the functioning of the
Board. It may be called a statutory
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Bcard—call it whatever you like—but
Parliament must have complete con-
trol over it. The Minister who is res-
ponsible to Parliament must have his
own say and even be prepared to
overrule the decision or advice of
the Railway Board and take‘his own
decisions.

Tue VICE CHAIRMAN (Surr K. S.
Hecpe): You have taken a long time.

SHRI P. SUNDARAYYA: Sir, lastly
the contribution of the Railways
to the General Revenues and other
things: these are all old and long-
standing issues on which the House,
the Minister and the parties con-
cerned will have to take much
more time to give a considered opi-
nion. There is no use saying one
thing or the other because there are
serious principles involved. In fact,
if we examine and compare the Rail-
ways with ordinary commercial un-
dertakings, I do not know whether
we can say that the Railways are
functioning economically. There are
many other problems which, when
the time comes, we will take up.

With these few comments on the
Railway Budget and with a last appeal
to the Railway Minister to consider
carefully all these suggestions with
regard to making our Railways inde-
pendent I would like to conclude. I
would like the Minister to specially
consider the question of overcrowding.
They should not plead again and
again that their statistics show that
there is not much traffic on the Grand
Trunk line and therefore it is not
warranted either to attach more
coaches or to run the Janata every
day. Because we come from the
South, we travel by that train and we
know the conditions. That is the
only train on that line and every day
it is so much crowded that it be-
comes hell and torture to travel by
it. As such the Minister must con-
sider it seriously and take the first
opportunity, by the 1st of April, say,
either to run the existing Janata, in-
stead of once a week, to start with to
run it thrice a week and in another
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six months, to run it every day.
This is the most important thing
which the Railway Ministry can do
to see that the communications bet-

ween the South and the North are
strengthened.

Dr. SHrRIMATI SEETA PARMANAND
(Madhya Pradesh): Mr. Vice-Chair-
man, at the outset I would associate
myself with the compliments paid to
the hon. the Railway Minister and to
the Ministry. In fact, it is not neces-
sary to mention the Ministry separate-
ly because we know—

TEIT THETT Dara Wiprvefy

and vice versa. The compliments paid
to the Minister go also to the Ministry
because without their co-operation it
will not be possible to achieve the high
target which the hon. Minister has set
for himself and in achieving which
the Ministry is co-operating with

6 p.M. him. This is one of the
commercial departments of

the Government of India. Posts
and Telegraphs and the Railways,

being commercial
standard of judging their achieve-
ments should not be the ordinary
standard. =~ Whether the surplus is
Rs. 13'9 crores or whether it is
a litlle more or a little less, is not
enough to satisfy us. I feel that in
the present development programme
of the Railways before us, the real
criterion is how much money is there
left for the Development Fund and the
Reserve Fund, and for some reasons
this time this contribution to the Fund
has been less. I should think that even
that alone should not be enough. What
matters is the percentage of the am-
ount available to the amount that has
been invested in general development.
That should be the criterion.

departments, the

I would not go into the various
details referred to by the hon. Minister
in his speech, because his speech is
self-evident, and the fault-finding can
be left to the Opposition. I would like
to mention that the various pamphlets
and the literature that have been
given to us, from begining to eng,
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spell a note of progress and that is an
encouraging sign. The hon. Minister,
responding to the general desire of the
Members and also the opinions ex-
pressed outside in the Press, has ap-
pointed this Railway Corruption En-
guiry Committee, though some people
do not like the words ‘Railway cor-
ruption’. It does not mean anything
more than corruption in the Railways.
When the report of that Committee is
submitted, I hope our Railways will be
run better. because there is no doubt
that the amount of corruption on the
Railways is wide. For that I do not
blame the Railway Department entire-
ly, because it is not the Railways that
breed corruption, even though the op-
portunities for corruption here are
mrore, but it is the general deteriora-
tion of moral standards in the country
that has vitiated the atmosphere in
the Railways also. The Railways, by
wiping out this evil, can set standards
for other Departments

I would also like to say something
about amenities, which the hon. Minis-
ter has tried to give to the travelling
public. You yourself referred, Sir, in
your speech to the various concessions
that have been given to different sec-
tions of the public. I would take this
opportunity to point out some of the
requirements of the public and the
drawbacks which ordinarily the Minis-
try cannot get to know. I would
first like to refer to the waiting halls.
In this little booklet that has been
given to us, so many towns are men-
tioned. I would take the case of
Nagpur in the little time at my dis-
posal. The hon. Minister said that Rs.
10 lakhs have been provided, out of
which Rs. 6'9 lakhs have already been

spent. If anybody were ta g0
and see that building there care-
fully, he could very easily see
that a  building of that kind

would not cost more than Rs. 4 lakhs
at the outside. So, this is an example
where in Government construction
work for public money which is spent,
it is not able to give all the return
that it should., This is a general evil,
not confined to the Railway Ministry

|
\
\
\
|
|
|

Ro8

alone, and the Minister can go into it
later. I would point out the draw-
backs that exist there. I would men-
tion two or three things, so that
when they take up this big pro-
gramme of construction of waiting
halls, they would be able to remedy
these if the Committee thinks that
these could be done. There is no
separate section in the retiring room
for women to rest without being under
the public gaze all the time. The re-
freshment room is built in front of
taps for bathing, is rather inaccessi-
ble, and takes away much of its use-
fulness. Similarly, about Rs. 6,000
worth of furniture has been given to
the kitchen upstairs, half of which
could hardly be used. This has been
done without looking into the fact
whether that furniture could be used
or whether it could go into the shelf-
niches that are provided there. This
is how public money is being wasted
without really giving proper atten-
tion to what should be done.

*
General Discussion

During the last session also, I
mentioned about the Delhi station. In
a station like Delhi, there is no proper
waiting room for ladies, especially for
the middle class ladies who though cul-
tured are poor and are not able to spend
more than third class fares. During
the last session, I had made a request
on the floor of this House that it was
necessary to provide a proper ladies’
waiting room with a lavatory and
that the room next to the inter class
Ladies’ Waiting Room could be utilis-
ed for this purpose, but even today
this has not been done, and that room

has been given as an additional re-
freshment room to the caterers who
have another refreshment room

upstairs, and instead, a lavatory has
been built in the little enclosure in
the existing third class waiting hall

which has no privacy except some
sort of shutter partition.
Mention has been made in this

booklet “Towards Better Conditions of
Travel” that so many platforms are
being built. I would like to say that
even in a big station like Amla and
other stations, this work has not been
begun. I would not go into details.
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An hon. Member from Orissa already
referred to this point last year and I
had written to the Ministry about the
question of platforms in Madhya
Pradesh.

Then the point was made about
congestion in third class compart-
ments. I would like to say that the
number of carriages being short alone
is not the reason. Something has got
to be done to see that huge big boxes
are not taken into the compartments
in all classes and specially in the third
clas§. Passengers will have to be

trained in this direction. They
are not responsible for not booking
their boxes by the Iluggage vans,
because they are afraid that their

things would be tampered with.
Therefore, some sort of arrangement
which they have in England like
“Carter and Patterson’s agency” will
have to be introduced at least in big
places like Calcutta and Bombay, so
that luggages could be taken from
and delivered to our residences with-
out being tampered with and without
overcrowding trains. If our Railways
could introduce a system like this, it
will relieve congestion in compart-
ments to a very great extent.

Similarly, Sir, about trollies that
move about in the Railway stations.
I am surprised that the Railway
Administration which is so efficient in
other ways, do not realise how these
trollies add to the general noise and
confusion on the platforms They
spoil the flooring on the platforms.
When rubber is being produced in our
country, I do not see why these trollies

should not be fitted with rubber
wheels.

There is another amenity that the
Railways should provide and that is

the sale of time-tables at least at all
junctions.

Though Rs. 10 lakhs have been pro-
vided for being spent at Nagpur, the
metre gauge platforms in Nagpur are
three or four feet below the carriage
floor. A portion of this money should
have been used for raising the level
of the platforms.
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Similarly, where there are no wait-
ing rooms suitable for ladies, they
could easily attach a through bogie at
least between stations like Nagpur
and Jubbulpore, at Nainpur otherwise
with little babies in their arms women
have to wait on the platform, especial-
ly in summer, sometimes in the after-
noon and sometimes even at 3 o’clock
in the night or in pouring rain for
two or three hours. This suggestion
was made but no action has been
taken nor has a reference been made
as to what could bhe done. Sir, I find
the Railway Minister has said in his
speech at para 31 that Amenities
Committees have been formed but I
feel that if women in greater number—
upto 30 to 40 per cent. were to be taken
on these Committees at least in big
places wherever there are Women’s
Samajs—then some of these things
which are glaringly lacking would not
he there, T would therefore request the
hon. Railway Minister to associate
more and more women on these
Amenities Committees at least bet-
ween 30 and 40 per cent, also because
these are specially women’s sphere
and unless you give the women op-
portunities to get trained in adminis-
tration through these sources, how do
you expect to train the ladies in
general administration—perhaps you
don’t want them to take up their half
share in administration.

I will now refer to the Tourist
Traffic Department which is a very
important item. The Railway Minis-
ter has to be congratulated for creating
this Department but you would be gur-
prised that though we want to have
this lucrative business of tourist tra-
fic encouraged in our country to visit
places like Puri, Bhubaneswar and
so many places of archeeological im-
portance, when people ask for cata-
logues or tourist guides,’when people
ask for cards, there is no arrangemen
whatsoever. There is an artist whe
wanted Rs. 5,000 or 6,000 to print
photograph of the Sun temple a
Konarak but he could not get tha
money from Government. A privati
gentleman from Bombay had ultimately
agreed to finance that venture. Gov-
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ernment should realise that ultimately
they will be making money from it.
It is no use inviting tourists to our
country and then let them bring in
complaints of inefficiency, that we have
not made available ordinary ameni-
ties which other countries have made
available to tourists.

Then I shall refer to catering because
this is specially a Women’s Depart-
ment. Mr. Sundarayya suggested
that Government should take catering.
I also thought once that the Govern-
ment should take it up—thatis what
we should ultimately do when we want
to nationalise every industry but at
present the experience is very sad. I
have got here the audit report of Gov-

ernment for the year 1951-52. This
gives the figures for Government
catering for the South Indian Rail-
ways and the Bengal Nagpur
Railway. In the S. I. Railway
in 1947-48 Government ran this
at a loss of Rs. 84,569, in 1948-

49 at a loss of Rs. 2,74,063, in 1949-50 at
a loss of Rs. 3,32,184 and in 1950-51 at
a loss of Rs. 2,01,000. Similarly in the
B.N. Railway the total loss is Rs.
16,38,550. I have a concrete suggestion
to make. I1donot wish to go deep into
thig here. The B. N. Railway has been
running European style refreshment
rooms and dining cars and Indian cater-
ing as also an aerated water factory
and two hotels at Ranchi and Puri.
This loss covers all these places. I
would say that as we ultimately want
to nationalise catering but as the Gov-
ernment is not adequately experienced,
Government should go into fifty-fifty
partnership with private contractors
as I have said they should in other in-
dustries. It will act as a good check
on contractors and it will give ade-
quate experience to our Government
personnel and that will be the best way
of gradually nationalising -catering.
To begin with, if you have not the
capital, have 10 per cent. share only
then increase the percentage but that
is the only way in which we can cont-
rol the quality of food supplied by

contractors.
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Sir, I should like to say something
about the lack of uniformity in the
rates of articles sold. Once I had
made a reference to Government with
regard to milk and they had given a
reply which satisfied that particular
item at a particular station but I would
like to refer to aerated water. In the
Eastern Railways one had to pay four
and a half annas per bottle of soda
water while it is uniformly three and
a quarter annas in other railways, i.e.,
Northern Railway and Western Rail-
way. There should be uniformity of
rate and that is the only way in which
we can also show fairness to con-
tractors.

General Discussion

I would like to refer now to the
licensing fee. A reference was
made by my friend Mr. Deogirikar
that a lot of money goes somewhere as
he says I do not want to make that
accusation because I have no know-
ledge of it. It may be going some-
where. That is why the Anti-Corrup-
tion Committee has been appointed
and it will go into it but I should like
to point out that the license fees have
risen enormously and not much point
is served by making our private enter-
prisers disgruntled. I will say later on
why. I would first give the figures.
In 1943-44 the license fee was Rs.
5,80.517 which Government got from
all over India and in 1949-50 it became
Rs 8,26,846 and within two years this
went up to Rs. 25 lakhs approximately.
That shows that between 1943 and
1952 there is five times rise and within
the last 2 years there is three times
rise in these fees. Sir, are we pre-
pared to pay our Government officers
and others on this scale and there was
the case of the teacherg brought up ihe
other day—three times the value of
whatever they got before because the
value of rupee has gone down? If
we do that, then we are perfectly
justified in charging this fee. I would
therefore suggest to Government to
reconsider this question of reducing
the price and then insist on better
quality and also for the Anti-Corrup-
tion Committee to find out where the
money goes.
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THe VICE-CHAIRMAN (SHr1 K. S.
HEGDE): Dr. Parmanand, there are
three more speakers for the day.

SHRiMATI SEETA PARMA- |
I wish time limit had been
applied a little earlier. But what I
would like to point out is this. Some
papers were sent to all Members of
Parliament by some one about the ven-
dors and the licensing fees at Ambala
and other stations. I have not got those
papers before me but I remember that
whereas a person who took the license
frorn the Government got it by paying
Rs. 363 or Rs. 343, he in turn gave the
license to other people—mostly refu-

Dr.
NAND:

gees—small vendors at Rs. 2,000 or
Rs 3,000. I think so many hon.
Members will bear me out. This may

be an exaggeration, this may be pro-
paganda but @overnment must go
into this thing and rather than let a
middle-man squeeze some poor
people, Government should give to the

small contractor themselves and
reduce this fee to some extent.

I was travelling recently frorn
Calcutta to this place and I would
like to give Government my experi-

ence about the dining car and why
I feel that Government catering is not

successful I entered the dining car
and talked with the Manager and saw
alsa while I sat there that only four
to five English type of lunches were
ordered and I asked him how many
lunches, breakfasts, teas, etc., he had
served and it was observed that even
one-tenth of the expenditure on food
and everything could not have been
covered by the receipts. So there
must be something wrong and that
gentleman said when I asked him why,
to people of middle-class who were
iravelling with families of 4 or 5 he
could not give only rice and dal and
some papad or some such thing which
will cost only ten annas or so, he said
that it would eertainly increase the
-sale but there was one hitch, viz,, the
competition of the station refreshment
rooms with the dining car.

"Then I would also like to point out
that even when we are independent

today there is such a difference bet-
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ween the Indian dining car in the
matter of kitchen, etc. and between
the Européh type of dining car when
more use is being made of the
Indian dining car. It might seem in-
congrous when we are expecting
tourists to come that we should not
have this type of arrangement. I am
not saying that you should not have
separate arrangement, etc. for them
but I am saying that you must provide
similar arrangements in the Indian
dining cars also if you want to have
proper type of food in the dining cars

Give them alsg refrigerators and
other conveniences. With regard to
European catering, I think it is such

a waste to have soups, pudding, etc.
ready. I think tinned food could be
provided and whenever tourists come,
orders could be given before-hand
and from stations. As they have re-
frigerators you would keep these
things. It is not necessary to go on
keeping in them on a large-scale the
European type of food in the hope of
getting orders.

One or two more points, Sir, and

then I have done.

I have to refer to the necessity of
having some suburban lines ie., a
double line track for Delhi. I feel
if the Government were tc take. into

consideration the construction of a
double line in Delhi the difficulties
which thousands and thousands of

Government officers and servants and
others experience about house accom-
modation would be very much lessen-
ed. Government servants are affected
most. because they have to reach their
offices in time. This difficulty will be

removed and the double line will be
found very useful.
Lastly, Sir, I would like to submit

that Madhya Pradesh, especially its
eastern portion is absoclutely neglected
by the Railway Ministry and in the
programme, ahead, as far as I could
see in a hurry, I could find no develop-
ment plans for these areas. As
everybody knows, Madhya Pradesh is
rich in mineral resources and it is very
necessary that these tracts, particul-
arly where the tribal people dwell, are
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made easlly accessible so as to make
1t easy for administration

Thank you, Sir.

Surt KISHEN CHAND Mr Vice-
Chairman, I cannot offer the
bouquets * of praises showered upon
the hon Minister by hon Members
on the Congress benches I realise
that the task of the hon Raillway
Minister 1s a difficult one and that
he 1s trymng his level best to improve
matters, but that wall not suffice for
our purpose The Railways are a
greal national undertaking m which
about Rs 900 crcres have been invest-
ed, most of which 1s at pre-war price
level If today we are to make these
same Railways, 1t would cost not less
then 2,500 crores of rupees Even at
depreciated value, this asset 1s worth
at least Rs 1,500 crores. And when
this big national asset 1s betng manag-
ed by the hon Railway Minister, we
have a right to ask him whether the
Department 1s being properly run and
whether the Rallways are fulfilling
the functions for which they were
nationalised I will lay down three
criteria for assessing the efficiency of
the management of our railways

IMr Deputy CHAIRMAN 1n the Chair )

And my three criteria are these Fust
of all 1t 15 a utility service and
as a utility service 1t must provide
transport at the cheapest possible
price 1 a comfortable way not only
to the pas<engers, but alsc for the
goods traffic, that 1s to say, the freights
should be so adjusted that they en-
courage the industries in our country
Sir the second criterron 1s that it
should be run commercially as a pay-
g proposition

Our investmrents are about Rs 900
crores

Pror G RANGA “More

Snr1 KISHEN CHAND It 1s about
Rs 909 crores But according to the
convention arrived at some three years
back, the general Revenues get 4 per
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cent on this Rs 900 crores I submit
that as the present value of the same
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Railway 1s about Rs 1,500 crores
and as we find that in all private
industrial  undertakingy the capital

has been inflated during the war years,
1 do not see any reason why that con-
vention should not be revised now
It 15 all the same for my purpose
whether you raise the rate of dividend
on the present capital or you increase
the capital and continue the present
rate of dividend In any case I main-
tain that on an investment of Rs 900
erores at pre-war price levels, the
general revenues are enfitled to ask
for a dividend of 6 per cent that 1s to-
say, for Rs 54 crores instead of the
Rs 35 crores which has been provided
for 1n this Budget I maintain that 1if
the Railways cannot give this dividend
to the general revenues, the Railways
are not properly managed

Further I find that the Depreciation
Fund has been flxed at Rs 30 crores
for the last 4 years I ask you, Sir,
if 1t 1s possible to replace in Rs 30
crores the annual depreciation The
present prices of all replacement arti-
cles are much higher than before and
this sum of Rs 30 crores 1s -uite
insufficient to replace the normal
depreciation of every year I wall
point out a little later hov we are
really drawing upon our built up
Depreciation Reserve Fund and mn a
few year’s time there will be nothing
left 1n the Depreciation Reserve Fund
This contribution of Rs 30 crores will
not be sufficient to maintain the Rail-
ways at a proper level of efficiency

The third criterion for determining
the efficiency of the management of
our Railways 1s this The Railways
are the biggest employer, they em-
ploy nearly ten to twelve lakhs of
workers As a model employer #t 1s
the duty of the Railways to pay the
workers not only a good and far
wage, but also to provide such simple
amenities like housing, medical
facilities, proper education for the
children and some sort of an old-age
provision in the shape of gratuity or
pension  Sir, if we examine thus
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Budget from this
submit that it is a
ing one.

point of view, I
very disappoint-

Now I shall go into the details and
take up certain figures which though
tiring, all the same are very necessary
to drive home my point My hon.
friend, Shri Hegde, referred to certain
fienrev, 1 do not know from where he
got them. When we are dealing with
large figures, and there is a revenue
of Rs. 272 crores, it is not possible to
point out every little item where there
has been a false presentation of facts.
I will, however, draw attention to one
main point In every year there is
a Budget estfimate, then there is what
is called a revised budget estimate

and then there is a third
thing called the actuals. Thus
for the same year there are three

sets of figures, i.e., the Budget figures,
the revised Budget figures and
the actuals. Again, there is the total
revenue, the total working expenses
less depreciation, the contribution to
the general revenues and finally the
surplus. Since the methods of account-
ing change from year to year, there
are so many loopholes left in it that
it will not be possible to compare the
figures of 1952 with those of previous
years because there has been a funda-
mental change in the method of
accounting due to the transfer of
freight charges on coal consumed by

railways or rather by the
elimination of the  freight charges
on coal both from the revenue

and from the expenditure accounts.

take the net surplus
figures. I will just give you very
simple figures. The net surplus in
1952-53 was estimated at Rs. 23 crores.
In the actuals it came down to Rs. 13
crores. Sir, in 1953-54, the Budget
estimate of net surplus was Rs. 9
crores. In the revised Budget esti-
mate 1t has come down to Rs. 3 crores.

Now, let us

Now, a reduction from Rs. 9§ crores

to Rs. 3 crores is a reduction
of two-tlrirds. The hon. Minister
has now estimated a net

surplus of Rs. 5 *rores in the 1954-55
Budget I am sure, €ir, that there will
be a supplementary demand in the
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month of February 1955 and in the
revised Budget estimates this Rs. 5
crores will probably dwindle down to
a zero and possibly, in the actual
figures for 1954-55 we will have a
mc, fizures so that even the full
dividends for general revenues cannot
be paid. When we find
from year to year that the figure in the
revised Budget estimates is lower
than the figure in the Budget estimates
and then the actuals are still
less, I think there is no point to be
happy about the fact that in the re-
vised Budget estimates of last year the
net surplus was Rs. 3 crores whereas
now the hon. Minister has estimated
it at Rs. 5 crores which ig an increase
of Rs 2 crores, because in the revised
Budget it will come down to a zero.

(Interruptions.)

This is the trend from year to year
and that is our experience from 1952-
53 to 1953-54 and we conclude that the
same thing will happen in 1954-55.
It is quite possible that the trend may
change and a miracle may happen but
generally miracles do not happen in
financial matters. Sir, the trouble 1s
that from year to year either our

income is stafionary or is going
down and, from year to year
our expenses are going

up. Last year also I pointed out to
the hon. Minister that on one item,
e.g., maintenance and repairs, the
expenses are going up from year fo
vear and I pointed out to him that this
was happening in spite the fact
that there were heavy replacements
during the last three or four years;
new locomotives were being imporied,
new coaches were coming and new
wagons were being added. In spite of
that fact, our cost on maintenance is
going up from year to year. During
the last four or five years it has gone
up from a figure of nearly Rs 60
crores, to Rs. 70 crores, an
increase of 16 per cent. in
only a period of four years. I fail to
see any reason for it. Whenever a
discussion or an argument is placed
before the Railway Ministry, it has
a curious way of explaining it away.
I had an experience of it only yester-
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day when I pointed out to the Deputy
Railway Minister that the wagons
were being overloaded by which the
life of the track was being affected.
I submit, Sir, that this is one cause
for heavy charges on maintenance
ang depreciation.

Hon. Members may ask, “What can
be done? Is it possible to frame a
Budget which will give a more rosy
picture of the railway finances?” 1
am going to make certain suggestions
for your consideration, Sir. I main-
tain that in econcmics there is a law
.of diminishing returns. You can go on
increasing  railway fares, rvaillway
freights, etc., in the hope and expecta-
tion that the increased railway fares
and railway freights will bring you
greater revenue and greater income.
But, a saturation point ig reached
sometimes after which a further rise
in railway fares and railway freights
instead of bringing you higher revenue
and greater net income, on the contr-
ary brings you lower revenue and
lower net income. I submit, Sir, that
that point has been reached. The hon.
Prime Minister and the Production
Minister have pointed out to this
House that production is going up,
that the target in the textile industry

has been achieved and even exceeded

and that every industry is flourishing
and producing more. I should have
expected that when the production
index figure has increased from 129
to 135 the earnings of the Railways,
from frei&t on goods traffic should
have increased. On the contrary I find
an absolutely stationary figure in the
Budget; probably in the revised Bud-
get the figure will go down. What is
cause of it? It is entirely due to
excessive freight rates and excessive

fare charges. I submit. Sir, that
hon. Members have pointed out the
great inconvenience caused to the

third class passengers by overcrowd-
ing and yet we are charging six pies
per mile from the third class passen-
gers. I think that this rate is too high.

In the pre-war years the rate was
about 3% pies or 4 pies per mile and
from that it has steadily gone up to
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six pies per mile. Hon. Members
know that there is hardly any advan-
tage to be gained from a fan in a
compartment in which forty people
have been somehow or other thrust
in in a space fit for ten people.
Everyone of us has had the bitter
experiience of seeing people being
thrust into compartments like shee:
and yet we are charging six vpie
per mile from them. ff.v

e,

In the case of goods traffic there
used to be, some years ago, a teles-

copic rate system; by that it is
meant that for longer distances the
rate per ton mile was reduced.
That has been done away with;
there arg mo telescopic rates now.
The freight rate on coal has been
tremendously increased and if coal

becomes more expensive, the cost
of production of all industrial pro-
duce will increase and, therefore,
the price of manufactured articles
will go up. Sir. if we adopt a hold
policy, if we consider the matter

seriously and revise our fares and
freights to such an extent that it
stimulates traffic, especially the
goods traffic, we would earn more

and gain the real objective of na-
tionalised railways which is a utility
service. It is an essential service
and it must give the fullest benefit
to the passengers by giving them
cheap service.

ProrF. G. RANGA: Then there will
be more people coming in and al-
ready there is overcrowding.

SHRI KISHEN CHAND: I will now
try to answer as to how this can he
managed. I do not want overcrowd-
ing and T will suggest ways and
means. I submit, Sir, that by run-
ning more trains and by attaching
larger number of bogies to the
trains, it is possible to overcome
this overcrowding in trains. I sub-
mit that planning has to be done.
For the last three years proper
planning has not been done and if
we do not start with planning from
now on, it will never come.
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In the matter of wagons I find

that the rotation of wagons takes a
longer time. The wagons are held

up and detained at certain stations
and until and unless the station
authorities are given  their wusual

namuli or their tips they are not
oved. Sir, no commercial concern
1 come forward and produce
fevidence because if it does so, its
fate is sealed for ever. We have
such funny rules and regulations cn
wayside stations that the public
which is booking the goods is forced
to follow certain underhand methods.
1 will give you one example, Sir. At
wayside stations the wharfage
charges or the demurrage
are about t{wo annas per
There is cheating going on, but
high authorities never inspect
wayside stations. In the old days
the A.T.S. and the D.T.S. used
to visit the stations. Now they
generally sit in their offices. I am
not comparing the present Railway
Administration with what it was
during the war years of 1940 to 1945
when there was over-congestion and
when there was bureaucratic admin-

maund.
the

istration. If you want to compare
the present condition of our Rail-
ways we must compare it with the

Railways when they were company-
managed. We must compare it with
those days when there wag extreme
courtesy shown to businessmen who
were booking goods. We generally
compare it with the bureaucratic
days, and I certainly agree, Sir, that

as compared to the period 1940 1o
1945 the present management by
Government ig much better, but as

compared to 1919 to 1923 our present

management is hopeless. Under
company-management the officers
realised their responsibility. They

knew that unless the company earn-

ed money they would not get their |

fat salaries; now nobody cares. They
are all Government servants and
they must sit in their offices and pass
orders.

As I was saying, Sir, at these way-
side and roadside stations there are

135 CSD.

is a common complaint

822

the
clerk
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| empty wagons
|

standing but
station master or the goods

.‘ cannot assign them. They must
| write to the Control and by simple
‘ manipulation they will allot the
wagon only to the person who satis-
fies their personal demands. 1 was
pointing out to you that the
wharfage and the demurrage charges
being so excessive, the merchant is
forced to offer some sort of induce-
ment to the station master and both
feel very happy that they have cheat-
ed the railway authorities.

] Pror. G. RANGA: But there is the

charges |

the -

regular manual also.

Surr KISHEN CHAND: Apart
from this bribing there is a mamul.

SHRI LAILL BAHADUR: The busi-
nessmen are also Tesponsible.

Sur1 KISHEN CHAND: What I am
saying is that the merchant finds it
‘ profitable and he does a dishonest
thing and the railway staff also does
a dishonest thing.

SHr1 LAL. BAHADUR: You should
blame the businessmen also.

SHRr KISHEN CHAND: I am not
holding a brief for the businessmen.
What I am saying is that these are
the causes. If your officers go to
the spot they will remove the diffi-
“culties. If they inspect on the spot
every week and go to the small
stations and find out the grievances
of the consuming public they will be
able to set it right. That is my -on-
crete suggestion. 1 am not saying

that this can be rectified by legis-
lation.
Surr LAL, BAHADUR: The using

public themselves enter into competi-
l tion to pay more.

| Pror. G. RANGA: But they are
our people and they do so because

\ there is a  scarcity of supply of
wagons.

SHR1 LAL BAHADUR: You won't
say anvthing against them. The
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rallway veople are bad but others
are equally bad.

Surt KISHEN CHAND: I find, Sir,
that the hon Mimster thinks that
by simply telling the business com-
munity that it 1s thewr fault to bribe
the railway officials, the thing will
be set right. It is not pointing out
of defects that will help mafters

What I am suggesting is that the
railway authorities should revise
their rules which are hard and see

that there 1s proper inspection and
there 1s proper control If the con-
suming public are dishonest there
are certain laws which have Dbeen
passed by this House and according
to those laws the person who bribes
and the person who takes the bhribe
are equally guilty. Certainly if the
hon. Minister catches anyone of
them bribing an officer he should be
hauled up before the law court znd
given the fullest possible punish-
ment. That-would 1mprove matters.
1 am simply pointing out to him that
because there is dishonest co-opera-
tion between the merchant and the
station master none of them could
be hauled up, to remove this co-
operation beftween the two I have

suggested concrete methods If the
hon Minister does not want to
accept them, he 1s welcome to his

opinion and the corruption will con-
tnue ag it is.

Then I want to point out that Dr

Ghose has said that the hon. the
Railway Minister should not sit 1n
the Railway Board whereas Mr.
Sundarayya has opposed it. Mr
Sundarayya said that he should sit
there I submit, Sir, that it is based
on a misunderstanding of facts

Every Member realises that the Rail-
way Minister is responsible to Gov-
ernment and to this House and to the
other House for everything that hap-
pens in the Railways, but what Mr.
Ghose was pointing out was—and I
agree with him—that the Railway
Board should decide everything tech-
nical on its merits and that there

&4

should be no undue influence from the
side of the Railway Minister by his
presence in the Railway Board.
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Pror G. RANGA: What do you
mean by undue influence?

Surr KISHEN CHAND The
whole 1dea is that the final adminis-
tration at the ministerial level 15
carried on by non-experts while at*

the administrative level and the exe-
cutive level 1t 1s carried on by ex-
perts. We have, for instance, Sir, a
Chief Engineer for carrving out the
work, but we have a Secretary who 1s
not an engineer or a Minister who 1s
not an engineer The whole 1dea be-
hind the present type of adminisfra-
tion is that at the ministerial or at the
secretariat level there should be a
non-expert while at the executive
level there should be an expert and
when we find the hon. the Railway
Minister taking active part in the de-
Iiberations of the Railway Board™ we
feel that some of the judgments of the
Railway Board are unduly influenced

by his presence and are not rightly
taken.

Pror. G. RANGA : We are not
able to follow.

Surt KISHEN CHAND: I have

given you the example of an engineer.

Pror. G RANGA The Minister
1s not interfering mn the engmeer-
ing affairs The Minister 1s not inter-
fering with the engineering expeit’s
opinions.

Surt KISHEN CHAND Our
contention is that the Railway Board
18 an executive body which decides
the technical matters, and 1if the
Minister is present he is influencing
the decision on technical matters by
his presence

Surt LALL. BAHADUR* Technical
matters are not discussed with the
Minister They are generally discus-
sed and dggided by the Board But
policy and other important matters
are decided by the Government

SHr1 KISHEN CHAND: I have
tried to point out in very brief terms
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what in my opinion should be the
policy of the Railway Board and the
Railway Ministry. I have ftried to
show that we are not fulfilling our
primary object of giving proper divid-
ends to the general revenues gnd that
we are not serving the public.

As regards amenities to labcur I
would suggest to the hon. Minister
that if there are Works Committees in
which labour is given full share there
will be a different type of co-operation.
We have been demanding the nation-
alisation of industries, but by nation-
alisation of industries we do not want
to change from private capitalism to
S'ate capitalism. If you want to really
nationalise the Railways and run them
as a nationalised industry, we must
invite the co-operation of the worker
in the administration of the Railway
from top to bottom. In every sphere,
in every activity of the Railways there
should be advisory bodies in which
labour should be represented.

Pror. G. RANGA : There are the
Standing Advisory Committees. I
think.

Suri KISHEN CHAND : I will give
another example and it is a very simple
thing to adopt. In the case of theload-
ing and unloading staff, even in that
simple thing, if you take the co-opera-
tion of labour in the advisory commit-
iee your task will be much simpler,
hut in our present Administration we
treat the worker as a servant. He has
absolutely no voice in the administra-
t1on of the department in which he is

working and therefore, Sir, over and
above the amenities which are his
birthright, namely; amenities like

health services, the education of his

childern and proper wages, he must
have a voice in the control and the
management of the Railways.

If we do all these things, we will

have that co-operation from him which
will make the Railways run better.

I will add one more point and then
I will finish. Several hon. Members
have pointed out that the total route
mileage of our country is only 33,462

|
4
|
|
1

|
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miles. This is too small for such a big
country. And what are we doing for
the building of new lines? In this
Budget we have provided about Rs.
4} crores. Out of that about Rs. 2
crores is for bridges and only about’
Rs. 2} crores is for new railway lines.
Now, in the pre-war years a mile of
railway line used to cost Rs. 1 lakh.
Now it has gone up to nearly Rs. 3 to
Rs. 4 lakhs which is too high a rate.
By one mile of railway line I mean
including stations, signals and all
that. If we make proper economies,
it is possible to build one mile of
rallway line in about Rs. 23 lakhs.
At lhe present time we are spending
Rs. 2} crores and building lines at a
cost of Rs. 4 lakhs per mile. ‘That
means we are able to build about 60
miles of new railway line every year.
Sir, at the rate of 60 miles every year,
it will take centuries to provide neces-
sary railway facilities in our country.
I maintain, Sir, that at least a
thousand miles of new railway line
should be laid every year and we did
that in about ten years’ time we would
be able to builg sufficient railway
lines all over the country. If we spend
at the rate of Rs. 2% lakhs per mile, for
thousand miles, we will require Rs. 25
crores. I submit to you, Sir, that it will
be money well spent. If we spend Rs.
25 crores out of mnearly 100 crores
which we are spending every year on
the development programme and the
replacement programme, I think all
the undeveloped areas will get railway
facilities. So if we have a co-ordinated
plan like that, then only will it be
possible to increase the railway reve-
nues and reduce the cost per ton mile
and really pay greater djvidend fo
the general revenues as well as give
greater facilities ang amenities to the
travelling public.

Suarr INDRA VIDYAVACHASPATI
(Uttar Pradesh):

ot gz fagmraefs (sav 93wr):
AT gamfs S, Bt
Ffae F1 A F1G g Ul
St § %@ qsgAmT fFR § W
fear a1 IR AR Iwd F wEAE
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FAY o WY 9@ IART  FUAT WM
3T ST @Y Tge qEwr ® A
foa g zafeq § FHE w4 A
F de® T ATAN] B XD AR
F @y AT FA FT AGeA  FAT
e

38 fF = uw samfew fawm
& a7 feed 20 & 3 A R
@q e & W @7 "0 g, UF
arfes &, 1% AWgL § AR dEd
TeF & | qifeF AW E EHES
Iad ghafad awera @y St q”
43 2 oY wogT £ 3T AR A
Y 337 Fz Fgr A7 W Z L AT
fraer AT St AEF F g, TAET
F ¢, g% art 4 &A@ A T
qrear g o g & aR A
quifHT # w7 & FgAT A=
2 egfen & awesat g fF AmEIT
q St A0 aE F, S FAS
qaifee fergeam #1 @1 A g3
3 AFY WS EEEd |

& gae frare @ fou aga @
G 7@ g ) oA ;T T T
aara fed wq & BF s @ AW
Tqq 9F AR @ wAy Sl ST W
frare 7O a1 W ;AR ;A O
fraR 7 X GD | G @1 AT T
A gAF AR @A AT E
& & P g dare A g%
frqral @ a7 gg afwamm  fawrer
3 A 9@ 7 AmiEd &7 9% 4

-
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wEr gar 1 fadsw FE ATEAC
g1 4 omrar g fe a0 am adr
Ay I w9 3% fgw ® WL
TRz & fE® 9 §g W &8 Sy

C 3R 73 A0 T B gam s, ofFT

§ ga®y fazam fa@m 1 a6 F3G0
g fF oY & FA1 AT § T& TF

| £ #T 7g 39 W fqam T 1 9w

g a9y 9w 9ge o9 {6 fHug &
g Fars v off, 99 T AN ST
7 ag wyearm fear o1 f5 feog &Y
T qEE G AT A IGFT AYTHCRT
fader frar ar sk @ FwEaAr g
fiF gu gux fa09 % feq &t o
gfagar &3 & €1 37 ¥ FT IR
Fy =G AT & | 9 FET A—AH
y<oY qwg 917 § 9K d7 freg
fed #1 3@ F¢ 99T drearRd H
s fwR qrer &< foar §-—fF o
feerar &t agr 78 & ofFT zaE
HITHT HIAEAT A8 F@r Ffw 0T
fazamr w@ fF fegmam &1 @ERm

art, ferqeq@ T U AWIE
| TR SAMET 9T JE0 & TEAl gHiey
| HTTEY FTAGAT TET |

[For English translation, see Appen-
dix VII, Annexure No 45]

Mr DEPUTY CHAIRMAN: You
please continue tomorrow.

The House stands adjourned t.if
2 o’clock tomorrow.

The Council then adjourncd
till two of the clock on Wed-
nesday, the 24th February

1954.



